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i Regional Office, Palwal Region s 4
{ a—— Haryana State Pollution Contral Board S

ey oo e 11 - Floor , HSVP Office Complex, iriarf 'J-
o Near Gymkhana Club, Sector -12, Palwal-121102 ;
"'wvrﬁ.,.,'--""'~ Weahsite = www hspchosoe in E-Maill = hepchropalfortail.cam

No. HSPCB/PALS/2024/ 121 Dated: 21/05/2024
T

The Registrar,

Mational Green Tribunal,

Faridkot House, Copernicus Road,

Mew Delhi

Email 1D:- judicial-ngr@gov.in

Sub. - “Joint inspection report in the matter of 0.A, No. 79/2022 titled as Radhey Shyam

V/s State of Haryana in compliance of National Green Tribunal order dated
19.02.2024,

R/Sir,
Kindly refer to the subject noted above, please find enclosed herewith the joint
inspection of RESPONDENT No. 2, 3 and 4 Le. HARYANA 5TATE POLLUTION CONTROL BOARD,

PALWAL, HSVP, PALWAL, DEPUTY COMMISSIONER, PALWAL in compliance of arder dated 19.02,2024
im OLA. No. 79,2024 titled as Radhey Shyam V5 State of Harvana,

DAfAs above

A

Palwal Region
For Haryana State Pollution Control Board

Endst.No. HSPCE/PAL/2024/122-123 Dated : 21/05/2024
A copy of above s forwarded to the following for information and necessary action please.

1. The Member Secretary, HSPCH, panchkula

2. The Deputy Commissioner, Palwal

Regional Officer,
Palwal Region
For Haryana State Pollution Control Board
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

OA No. 79 of 2022

IN THE MATTER OF:
Radhey Shyam ...Petitioner

e

State of Haryana and Others ...Respondents

REPORT OMN BEHALF OF RESPONDENT No. 2, 3 and 4 ie.
HARYANA STATE POLLUTION CONTROL BOARD, PALWAL,
HSVP, PALWAL, DEPUTY COMMISSIONER, PALWAL IN
COMPLIANCE OF ORDER DATED 19.02.2024.

MOST RESPECTFULLY SHOWETH:

1 That the above subjected OA has been filed alleging violation of
envirgnmental norms by the Respondent Mo 5 i.e. Ms Omaxe
City, Palwal This Hon'ble Tribumal vide ondes dated 003 02 2022
constituted the Joint Commitiee and directed to submit factual
and action faken reparl

2. In comphance of the direction issued by Hon'ble NGT, the Joint
committea consisting of representative of SEIAA, Administrator
HSWP Faridabad, Depuly Commissioner Palwal visited the site
on 05-09-2022 and finally submitted their report vide email dated
11.10-2022  (Annexure-R/AM)  comprising  of  following

recommeandahons:

i, The managemen! of Mis Omaxe cily, Palwal shouwld have lo
immediately fake up the consfruchion of proper and regular
boundary wall of 5TP

2 A separafe pipeline has fo be lald for carrying and use of treated
sewage from STP for reuse in gardening/ fushing, as per the EC
conditions Uiira Violale radialion system for disinfection Sysfem
of treated efffvent has fo bhe instalied al the 5TP before fhe
reuse of e irgated sewane /efMuvent as per the EC conditions.

3. HSVP has to provide master external sewer system for ullimate
connection for discharge of excess treated sewage durng rainy
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season and winter season as occupancy of the colony (s
increasing day by day with the passage of ime.

4. The abandoned STP needs immediate cleaning and permanent
clasiined dismanhiing fo avold further collection of waler,

5. The capacity of existing STP has fo be gof certified by fhe
reputed nsiitfufion and future expansion of STP is also required
keeming in view of increase in the occupancy day by day.

8 The sccumulaled untrealed sewage near omasxe heights (group
housing) also need immediate cleaning

7. A mechamism has lo be developed by the mainfenance agency
of the colony fo ensure regular cleaning of roof fop ramwater
conpeciing gully fraps and rain waler hanesting bare well pits
for recharge of ground waler aguifer.

8 HSVFP hasz to provide external storm drainage system  for
uitimate conrection of disposal of rain waler or Mhis cofony
omaxe cily under fhe prowvision of EDC as occupancy is
ncreasing day by day.

9. A team has lo be put on the job with immediate effact by the
mainterance agency of the amaxe oy fo locale the faull of
Infermixing sewer ling with carrer pipe hnes of mof fop rain
waler colfeclion gully frap to BN pits

10 The cleaning of existing sewerage system s immediately
required fo clear the blockages with the help of sewerage
cleaning machines as lot of construction achivities is gaing in the
colony 0 ensure the smooth flow of sewer line to the STP
addilian fo measures suggesied at senal No. 1

11, Sufficient capacity Organic wasle converfer is reguired fo De
installed for treatmenf of collected biodegradable garbage
Avasta (wel wasla),

12. For segregated dry waste, a regular mechanism have 1o be
developed in coordination with Municipal Council, Palwal for
regular lifting /disposal of eollectad dry wagte from the waste
segregation yard of the colony.

Thereafter, vide order dated 24-11-2022, thie Hom'ble Tribunal
directed HSPCB o give details in its reply regarding compliance
with consent condiions by the Project Proponent HSPCB
submified status report of compliance of consent conditions and
status of compliance of recommendation of jeint committee vide
email daled 11-02-2023. The sfalus repod is attached as
Annexure-Ri2.

- Thereafler vide order dated 18-12-2023. the Tribunal directed

HSPCE to take appropriate action and issue appropriate orders for
remedial measures to be igken by respondent No 3-HSVP and
Respondent No.5- Mis. Omaxe City, Palwal and 1o file Action Takas

i
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Reporl In compliance of order dated 18122021  aits wan
inspected by officers of the HSPCB on 18.01.2024 and status

reporl daled 29.01.2024

was  submilfed before this Homble

Tribunal, copy of which iz annexed as Annexure-R/3

LATEST STATUS

5. That in compliance of cider dated 1902 2024 passed by this
Hen'ble Tribunal, the Sub Divisional Magisirate - Palwal, Regional
Officer - HSPCE, JE - HSVP Palwal and the JE - DTP, Palwal
visited the site on 08052024 fo verify the compliance status of
abjections raised by the applicant through written submissions filed
befere this Hon'ble Tribunal. The factual positions as verified by the

jeint committes s given below:;

'Sr. | Objections filed by the  Factual position as per Verification

\ No. | Applicants

1

_dated 19.02.2024

It is stated that the Green | 1. As per report of DTP. the Green
pelt area of society is|
B39% of total area I:JF|
project as per appmmﬂl

map.
|

| a) 18-meter-wide  green

bi

bet has not been |
developed by the
praoject proponent,
although its
develapment work was
started by them as per
the instructions of PCB
FPalwal on 31.01.2024
it is prayed that the
project proponent may
be directed to install
precast boundary wall
an the external side of
the grean area of the
project and wire mesh
fencing on the inner
side to protect it from
stray animals and
respassers,

2-meter-wide  green
belt along all internal |

ways partially
developed and are,
filled with garbage. |

Belt and Parks have been found
cormect as per approved layout
cum demarcation plan of the
license granted colony Omaxe City
{Phase-| & I} and same have been
marked on the copy of layout cum |
demarcation plan with blue calour
Copy attached herewith for
reference as ANNEXURE-A

. As submitted by DTP vide memo |

no. OTP/M-2233 dated 15-05-2024,
it is =stated that "18.00 mir wide
green ball is not part of license
granted colony and it is proposed
green belf along proposea 7500
mir wide pernpheral road on bolh
sides. The same has been marked
on the layow! plan of the rasidential
platled colony”

Further, during site inspection, it
was observed that the precast
boundary wall has not been
provided by the project proponent.

. 2 meter wide green belt along all |

internal ways are developed and |
cleaned but plantation'greening is |
under process and not completed |
by the project proponent yet
Further, the work purchase order for
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various  plantsitreesigrass  for
maintaining green area has already
been accorded by the project
proponent (Copy  attached as
| | ANNEXURE-B). .
Park situated at phase - || | Park situated in phase — 1l has been
has not yet been | cleaned but plantation/greening IS
developed despite  as | under process.
directed by PCB Palwal on |
31.01.2024 e = ]
IJE'.JI manholes of sewer line During inspection no unrepaired fopen
'have not yet been manholes were observed by the team.
|repaired. S = —
The temporary pipeline for The pipeline for disposal of STP water
| disposal of STP water of of phase-ll is required to carry the
| Phase-ll has not been| sewage from the collection tank
| dismantled yet. It is most maintained near second STF (Phase-
| responsible for spreading ) to the operational main STP
poliution in and around the | {(capacity 1000 KLD) for treatment of
streets of the township. | domestic effiuent as the phase-ll STP
| was completely dismantled and closed
permanently in  compliance  of
| directions issued by joint committee.
Furiher, the project preponent has
accorded the work order for installation
| of 800 KLD STP &t the same site of
phase-ll STP after which the pipeline
would be dismantied permanently
{Copy of work order aftached as
Annexure-C) Az per the enviranment
clearance granted to the unit by MOEF
vide no. 21-T422007-1A1 dated 14-
| 03-2008, the project proponent will
treat it sewage in STP of 1800 KLD
! capacty. The Analysis report of water
gample collected on DB.05.2024 from
inket and autlet of 1000 KLD STF is
| attached as Annexure - C1
Mo such spreading of domestic effluent |
- lin and around the streets of the |
'township was found during inspection
as claimed by the complainant. |
Photographs of site inspection is
'_ 1 attached as Annexure-D.
| The rain water harvesting  Rain water harvesting line has been |
i line has not been cleaned | cleaned in Phase-ll. na dirty water was |
yet in phase-ll, due to|found spreading on the street during
which dirty water spreads | inspection, Photos  altached as
| in the streets. | Annexure-E,

B

Th-e rain water pit in front| The rain water pit in front of plut
nf plot number 750 in|number 750 in Phase-ll was ﬁ::un:l|
phase-ll has nutfetbeenlcnnneded toe the RWH during

&

e
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Vanous plantsftreas/grass fesr
| maintaining green area has already
| been accorded by the project propanant

{Copy attached as ANNEXURE-B}

filled with garbage.

c B R o o

|2 | Park situated at phase - | Park situated in phase = || has been
Il has not yet been|cleaned but plantation/greening is under
developed despite as | process.
directed by PCB Paiwal
| |on3101.2024. |
'3 | Al manholes of sewer Durlng inspaciion no unfepmred fopen
line have not yet been | manholes were observed by the leam,
| repared =~
4 | The lumpuraw pmahna The p-p-ellne far disposal of STF water of
fnr disposal of STP phaseql is required to carry the sewage
\water of Phase-ll has| from the collection tank maintained near
naot been dismantied yet. !samnd STP (Phase-ll) to the operational
It is most respensible for | main  STP  (capacity 1000 KLD) for
| spreading  pollution  in | treatment of domestic effluent as the
and around the streets | phase-ll STP was completely dismantled
| of the township. and closed permanently in compliance of
. directions issued Dy |oint committee.
' | Further, the project proponent has
' 'accorded the work crder for installation of
800 KLD STP at the same site of phase-||
. STP after which the pipeline would be
. | disrmantled permanently {Copy of work
order attached as Annexure-C) As per the
! l anl.'lmnmﬁn! clearance granted to the unit
I:u:,.l MOEF vide no. 21-T42/2007-14.1
| dated 14-03-2008, the project proponent
|'|I'-‘-i|| treat it sewage in STP of 1800 KLD
| capacity. The Analysis report of water
' sample collected on 08.05.2024 from inlet
| and outlet of 1000 KLD STP is attached as
| Annexure — C1
No such spreading of domestic effluent in
and around the streets of the township |
, was found during ingpection as claimed by
| 'ﬂ'IE complainant. Phaotoegraphs of site
. - mspec:tlun iz attached as Annexure-D. |
5 | The rain water | Rain  water hawestlng line has been
harvesting line has not| cleaned in Phase-ll, no dity water was
been cleaned yet in|found spreading on the streat during
phase-ll, due to which |inspection. Photos attached as Annexure- |
dlrhr water spreads in|E
_ | the streets. T - 3
'6 | The rain water pit in front | The rain water pit in front of plot number
|of piot number 750 in|750 in Phase-ll was found connected to
.phasu -l has not yet|the RWH durng inspection.
been connected to the | Photograph of connected RWH is attached
' | RWH line which is nearly as Annexure-F.
1D ' m long. Sl .
7 | External storm water The pl‘ﬂrE-l:t proponent has provided 16

e
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- drainage system not yet
provided

There are potholes on the
main road and internal
roads of the society and
soil has accumulated on

nos, of RWH pits in the residential
colony as per the approved building
plan and also as per environmental
clearance dated 14.032008 granted
by MOEF & CC to the project
proponent, the project proponent is
required to recharge ground water by
rain water harvesting

Further, there is no requirement of
external storm water drainage line as
per the conditions of Erviranment
clearance.

' During inspection, one patch of road
was observed with potholes and
project proponent was directed to
repair the same. Further, rest of the

the roads, which is | roads were found in scund condition

anocther main reason for
the spread of pollution. |
| Since the project | The project propenent has not been
proponent has not | granted completion certificate  yet
' completed the project however part completion has been
| compliance and has not granted and the copy of the same is
'obtained its completion | attached as Annexure-f®

| certificate  from thie |

' ' competent authonty.

That the Faclual position as per verification done on 08.05.2024
is heing submitted for kind consideration of this Hen'ole Tribunal

5

4

Drate: 02.05.2024
Place: Pabwal
f"ﬂ

JEE, Hﬁﬁ EE, M5PCB

Representative of HSVP  Representative of HSPCB

4

SDM, Palwal
Fepreseniative of DL Palwal

e e
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Report As per

Hon'ble Nalional Green Tribunal

(Order dated 7th February, 2022)

IN THE MATTER OF
Radhey Shyam & Ors

V/s
State of Haryana
m

Original Application

No.79/2022
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Report in compliance of Hou'bls NGT order dated 07.02.4044

AN, 98 (202

1. BACKGROUND:-

A npplleatton ngaknst & fy Omaxe City, Palwal was
sitbinitbest by Sh. Ralhey S10dsand plers (n Han“hie Natienal
Green Tribunol, New Delhd on foltowing polnts -

1i}.gﬁwﬁﬁiﬂhﬁm'ﬂiﬂ gt t Afke dirry A W
e il oft o A & TE B vt Ry & et & e |
(Sewage Trealemant Planl)STP =reflrsa Frm aga =t
7t 3 &) STP waft wwrf] it afm wft ar o ek Pk
am & FAvfl § Sewage Trealment Pt z3mm mr 2
SARN A7 {F OF Q0T TN o deeey # ) JifE e
wfirer 8 73 77 ) 7 97 75 g T wA ¥ i @ (et
Fimd Tt s werft | g #w ¥ d F B dndt of @
®1 STP aft wowm oy # Ff qurelie | @99, @ wgow & &
deite aufieme mw g At § 50 71 o e Rk wft
ot R & e sy ol g o g Tt R d e0 -
TR 1 A F AAEE & qepwr aERt o ayger g faed el
s PR | e e v el g Pt vt daet ¢ - e
g7 aftarre #rd = ok agy uy aE ftwr g A

(i) =frorea, 3 e ey e & P w3 Rrad of
P #7002 3 arfrer =0 oot ond 7 @@ 9 ftm & weee we
e dfrer | v ATER w1 g ot AT AT A e T & AT
w1 a7 et Wt & P amer g ot 1 oy w o # B
| oy & P %7 gy ay arTRAT ATHT T AT @

i) e A e ey direrrE] @R T e o e
A a1 aeft v i g e o% T ar A @ e e f Rk
TP T g shT e g oA T AR A |

() S )| A Fregs sy a7 airthom Bt w3 oo
it 7 W Rt wrr e o o R fempm o mealy g e
et 31 o mb B By g e 8 INER W A
A B g aim poriner Copany Tl |
oy it oy o) wrifi gt sl AT ey et mp
T TR unrdy ) arnl el fron iy g
"_ﬂ':'l' T T & rr'-'llrl e ffia LR |‘|1|-,-|'.r11'q.‘ N

&
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et A1 AT A O 17 oy e v 8 et oy A

o g v T D St wY e i ot obe v b
tmmﬂﬁwﬂﬁmwm; y o ey fiteres

(i Thie T We Telln while taking (e cogeleance of
e O, has st & Fepii fram o Joint Comimdiiee il e

CPei, Slake PCR, VU, SEVAA sand Tistebet Maplstrane, Palwal,

Ty

Hon'ble wational Green Tribunal vide order

dated 07.0 12022 has directed as follows:-

“Javing regard 10 the serlousness of the allcgations, it
appears HECCsETY to ascertain the factual position in the
matter through 3 jeint Commitlee ol the CPCO, Seate PCB,
HUDA, SEIAL and Distrigt Magistrate, Palweal, Haryana. The
srate PCB will be the Nodal agency for coordination and
compliance. The Joint Commitict may meet within faur weeks
and undertake site visit and look into the grievance and take
remedial action in accordance with law follpwing due process.
Factual and action taken report nuay be furnished within three
menths by é-mail at {udicial-ngt@gav.in preferably in the form
of searchable PDF/ OCR. A copy af this order, along with 2
copy of the complaint. be forwarded to the CPCE, State PCE.
HUDA. SEIAA and District Mpgistrate, Palwal, Haryana by e

mail far compliznce.

Suppert POF and nat in the form of Image POF.

[i}.  In compliange of Ilonle HOT directions issved vide
arder dated 03022022, 0 VPUEC way written duted

. DSAMZ022 1o the Chalrman, SEAA Ihiryana, the Regoal
Director CPCN, Clandlgarh, e Adminlsirator, 1SVP,
Woaryintie and (e Poputy  CoOmmissioner,  Palwal - lor
nembnating the gages of e ulfleers va coery out the
I puectlon,

q
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A Yetter peceived from (he olise f e ©laieman, SETAA,
Manyura o (AT 2L regrding wame of nosninee af the

[ lairntan, SERA T pana

A belter revehvel from Lhe ofTie o e Depuly Commissinner,
Ealwval o 030492022 regarsl g samg of pominer of Deputy

Cammiessioner, Palwal,

1 Furtheransce of ander dated 03022023, the area in
question was ingpected an 05.09.2022 by Lhe  [oimE
Committee consisting of the Chairman, SEAT, Haryans, Juninr
Engineer, HSWP, Pahval, Assislant Peaject (fficer, ADC Dffice,
Palvwal and Assistant Environmental Engineer, HSPCA Palwal
Regian. However, the nomings of CPCE couldn’t join the team
for Inspection as the officer appointed by the CPCE was on
medice] lrave on the date o' Inspection.

3. During inspection following observations were made:-

. The layour plan of the mloay depicting the locution of STP and RWH is
enclosed herewith. The STP ic in working canditon and Project Proponent has
already oblained CTD vahd upte 30/08/2024. There is 2 temporary Steel Sheet
Sructure enchosure sround the area of STP.

*  There was no presence of sltra violate radiation of trested sewape for
disinfectran

0 Tnere was not complete duel plumbing line far use of treated sEwage from
the 5TF

. Howewer, the standards of tregted sewage i.c. Water available

ol STP was within the prescrihed limeg g notified by CPCH and H,Sllc;ﬂrr;-::::tﬂ::{
ST samples were cobluciond ly HSPCH on daled 29.07,2022 durng S
ol CT0 and a3 per Analysis Reporl N 425 datedd D0.0B.2073 released by the Boards
fab, the parameters were found witun resceibed \inils E_mm' attacked
Annexure - R/1) e
# A temporarily arrangemont hal been midibe lor the

gardening ia open green land negr 5T VB0 Ereabed watnt e
' The complamant alsw brought i aetice of the compiie, )

STP i the focoliy of plol Ho 617 A There was soiie |t=|:u:tl.1:l:]|:'tldhmweu
tanks of abandoned ST bul i way [ wght W e autep Bl th Ying in the
pipeline connected with ahanduned Y11 a5 The sewgy ke | EIC Was o any
connected to Bl main STR line, Wi abreidy beey
. Fresenily the damestic vifuen dgscharpe b Soy LI (¢

flow moter |5 Altached as Annexnep 1/2] Projec Pt BY of logboak of
having capaxity of 10U KL us 1l Ly (he vepiresennagly, ul ::t hias sty Eln
KLD against the total reqecmen of 1800 161 g IEhae chty, S 100,
Environment Clearanice Issued wide No.2I-42/2n7.gy 1" SO Ithous oy g0

Enviranment and Furests (14 Divisiun), Paryavara Jlllmr.ml H-.I”L':_-I:r Milikstry g
r e Ly,

|
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»  During inspection It Was also phearyeq _
that untreated domestic effluent

#Mrlllfdhnmtz:e PEm:d“ TEHU [frh:un. Hiusing Society | was spread in open
greenlandand the FLeste : m""”hnnlqn:.rpresent:tthe time of inspection
confrmed that R Y T 1 . e i e v o o1 2
e R b s A
ﬁﬂﬁmﬂﬂwwwmmmMHﬁﬂ#hswﬂH
mnwﬁmwmwmﬁ“ﬁﬁﬂnmﬁmﬁwmnmﬂqw

mwmﬂﬁﬂﬂﬂhmmﬁﬁm a1 st wg ot

mmmtﬁﬂﬂmmhmmﬁn&ﬂmﬁamma

mmaﬁtﬁwﬂ#ﬁmrrmﬁ?miﬂﬂwnﬁﬂ.ﬁrﬂ

W:ﬁﬁﬂﬂﬂﬁﬁfﬂﬁﬁﬁﬂmﬁmnﬂ‘ﬂlﬁﬂ#ﬁﬁﬂﬁ

ya v S

sitached 25 ARREXUTE R/3)

o There are total 16 105 of Rain Water Harvesting pis 35 marked an the |ayout plan
and the complaingnt took the joint commiltee to ORe qumber RWH pit and there
wag some quanticy of stagn due ra non cleaning of the rain

al trap collecian gully trap Jeading 1o bore woel|
ipn along the route

water bore well and linkingaf ro
tap with some 3EWEr line. This needs furtlier detailed inspecti
ing of RWH pits. A collectian
Jity which was filles

of e sewer ling for detecting fault and regular clean
ol roaftop rain waler gully trap wiss shown in the same |ocd
by the debris Thus needs further reguldr cleaning: The RWH pits are nol finnad T
led thecking 5 required 10
cewer ling have nat been

pe connected with [he sewer ling. Rather detai
ascertain the factual positian fo endure that any
with a carrier pipeling

damaged due 10 ongoing conErTuCtion vty and linked

\ram roof top rain water gully trap 19 RWH pits
«  The pwerllow of sewer line near shandored STP and in Gpen green land nesr

Bmaxe Heights will have to be cleaned a5 of now sewer HRe of abandored STF 35
wedl 35 semae city group heusing colony 1b connecled with the sewer ling [eading 2

meains TP
s Some quantity of garbage waste was found in the open enpty back area

bekind STP in Omaxe City and there was temporarily arrangement of niodegradable
pits for disposal of wet waste and segregated dry wasle wils collected,/stored in the

Gpih drEd.

4t water which may be

The phatograghs taken during inspeclion are annexed a3 Annexure R/4

4. BECOMMENDATIONS:

L
?;.h:r:r::._::;m :;'E Mi's Omaxe cicy, patwal should have (o immediately ke up
* A saparate pip m: :ﬂnrn Ilp:lquularhﬂﬂnd:'n' wall of STP
for reuse in Elrﬂ!:h ill_'i; be l2id for carrying 21l use of rreated sewage fram FITF
iyslem for dismrp“,:fn ushing, as per the EC conditions Ultra Violate radiatian
belore the rewse of th System of treated eMuent has to be installed at the STF
* HSVP has to provid e treated sevwage,/elLellt 35 per the EC conditions
discharpy of “H‘ii! Master external sewer system for ultimate connection far
w["mq‘ﬁmemmﬂu“[gd sewage during faINy seavon and winter season a3
*The sbandoned ¥ 15 ingraasing day by 4 with the passage of nme
|2mln“!wi"“isd-rru.rﬂ1nms immediate tl""‘""!‘. and permanent closure!
 CEACIY o e er collection of wat!
tt:':m “P""’i&zn::l?rgu IS0 Wfﬂ'ﬂ by the reputed institution and
Piﬂqem,-h”iy is alsy requie Bing in view of increase in e
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Hewpver, thie cheervatians were canveyed 1 the project proponent’s Fepresen fative
by the jeant cammitlee an the date of Inspection ard the project pmpnn.-.ﬂr has
sybmitted the reply for the ohservations raised by the joint coMMITIEE and 1%

srached 35 Annexure RS

Whereas. the ¢hart is being prepared ¢omprising of description of complaint, status
of este a5 an dare af inspection, proposedf required remedial measures and repliy/
subenissaon of the project propanent is gitached a5 Annexure R

gd in light aof order of Hon'ble Tribunal 1 i3
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. G “ Palwal Region HSPCB <hspcbropal@gmall com>

v — o reportnthe matter of OA No, 79 of 2022 Titled as Rachey Shyam Vs
State of Haryana and Others in compliance of Hon'ble National Green Tribunal order
dated 24.11.2022.
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o Regional ﬂl‘Fm iwal Region
{ m\h Haryana State P on Control Board H 5

== T I1 - Floor , HSVP QOffjce Complax, Ch A
\E'q; :;H' Near Gymkhana Club, E-E-:l;[,r“fj_lr Palwal-121102 j ”
N e Webshe - wWW.SOEH.00vIn E-Ma), . pspebropal@amall.com W il
No. HSPCB/PAL/2022/ 1840 ST Dated: 11.02.2023
To

The Registrar,

Mational Green Tr'it:unal_,

Faridkot House, Copernicus Road,
New Delhi.

Email 10:- judicial-nat@aoy.in

Sub, Status of site report in the matter of OA No. 79 of 2022 Titled as Radhey
Shyam Vs State of Haryana and Others in compliance of Hon'ble
National Green Tribunal order dated 24.11.2022.

R/Sir,

This is in the reference to above mentioned matter. The Hon'ble Tribunal vide
arder dated 24.11.2022 in the matter of OA No, 79 of 2022 Titled as Radhey Shyam Vs State
of Haryana and Others has direcled as under:-

“In view of the averments in the application and observations in the report of the
Joint Committee, we consider it appropriate to have response of (1) State of Haryana through
Chief Secretary, Government of Haryana, [2) State PCE, (3) HSVP, (4) District Magistrate, Palwal
and (5] the Project Proponent- M/s. Omaxe City, Palwal, who stand impleaded as respendents
Ne. 1 ta 5. The Registry is directed to prepare and attach memo of parties to the application.
Since respondents No. 2 and 5 are already appearing before this Tribunal, notices be issued to
respondents no. 1, 3 and 4 requiring them to file their reply/response within one month at
judicial-ngt@gov.in preferably in the form of searchable PDF /OCR Supported PDF and not in the
form of Image PDF."

_ . In compliance of above said orders, the status of site report is enclosed
herewith. It is requested to kindly accept the report and place before the Hon'ble Tribunal.

DA/As above

Bl v, e P

VIJAY e e

CHALUDHARY f-_.“—:"“"::—'-"”—

Regional {:Iﬂlc._ar.

Palwal Region

For Haryana State Pollution Control Board

4
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Qs peen TRIBUNAL,

w DELHI
oA No. 79 of 2022

IN THE HON'BLE NATI
PRINCIPAL BENCH, NE

IN THE MATTER OF:

Radhey Shyam

State of Haryana and Others

_..Patitionar

Ve
_,,nuspundants

REPLY ON BEHALF OF RESPONDENT No. 2THROUGH 5H. VIJAY
CHAUDHARY, REGIONAL OFFICER, HARYANA STATE

POLLUTION CONTROL BOARD, PALWAL IN CO

MPLAICNE OF

ORDER DATED 24.11.2022.

MOST RESPECTFULLY SHOWETH:

1.

That the above subjected OA has Deen filedalleging viclation of
anvironmental norms by the Respondent No.5 ie. Mis Omaxe
City, Palwal.This Hon'ble Tribunal vide order dated03.02.2022,
constituted the Joint Committee and directed to submit factual

and action taken report.

That in compliance of order dated 03.02.2022, a report was filed
vide email dated 11.10.2022 which was considered on
24 .11,2023. The Hon'ble Tribunal directed for response of the
answering respondent giving detalls regarding compliance with
the consent conditions by the praject proponant. The answering
respondent is filing the prasant reply dealing with the issues
concerning with It and [iberty is belng craved to file additional
reply/affidavit with the parmission of this Hon'ble Tribunal, as
and when nead arlses.

That in compliance of directions dated 24.11.2022 passed by
this Hon'ble Tribunal, site was visited on 04.02.2023 by the Field
Officer and Regicnal Officer, Falwal to verify the compliance
status of recommendations and conditions of Consent. The site
Inspection report Is annexed Nereéwilh as Annexure-A. The
compliance report w.r.t, CTO conditions is annexed herewith as

Annexure-B.
%

'J‘\_\_'a
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The reply is submiad for kind consideration of this
Hon'ble Tribunal,

i ra—

Y EEEET
EHAUWE:@::E e
Verification:
Verified at . Pawel... . ... on . i0thday of February, 2023 that

contents of the para no. 1 to 3 of above reply are true and correct as
per information derived from the official record.

VLAY VR
CHAUDHARY 2 /e commoer
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Item Mo.01 {Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHL
(Through Physical Hearing with Hybrid VC Option)
Original Application No. 79/2022
(LA, No, 233/2022)
Radhey Shyam & Ors. Applicants
Versus

State of Haryana Respondent

Date of hearing: 24.11,2022

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON'BLE DR. AFROZ AHMAD, EXFERT MEMBER.

Applicant: Applicant in person.

Respondents: Mr. Rahul Khurana, Advocate for respondent No.2-
HSPCB with Mr. Randeep Sindhu, AEE, HSPCB.
Mr. Tarun Sherma, Mr. Kshiti Nim and Mr. Abid Ali,
Advocates for respondent No.5-the Project Proponent-
M/s Omaxe City, Palwal with Mr. Diyamber Dutt Sharma
representative of the Project Proponent,

A n is d base laint rec

ORDER
1. The grievance of the applicants, who are the residents of Omaxe City,
Phase-1, Palwal, Haryana, is that though there is a sewerage line but the
same is not connected with the main line, A temporary STP has been
installed but the same is non-functional. Only a pump set has been
installed in the STP which releases all the waste water in the colony
causing air pollution, The applicant have further submitted that most of
the time, STP pump is not function&l as & result of which the water from

the sewer flows on to the road which causes bad odour and breeding

13



Rnd%&e&am & Ora. Va. State of Harya
0.A. No. 79/2022 2 o

4 for mosquitoes. 1t is further submitted that sewer waste water ha,
groun

been connected to the rain water harvesting line which is polluting
£

derground Waler. It ia also submitted that at timea, the sewer line over
{114

flows and waste water gets stagnated in and around the houses which is a
health hazard. The applicants have also attached some photographs which

show the grievance is grave and serious in nature.

2 Vide order dated 03.02.2022, this Tribunal constituted a Joint
Committes and directed the same to submit factual and action taken report

within three months.

3. In compliance thereof, Regional Officer, Palwal Region, HSPCB has
sent repart of the Joint Committee vide letter dated 11.10.2022 through

emadl dated 11.10.2022,

4, In view of the averments in the application and observations in the
repart of the Joint Commities, we consider it appropriate to have response
of (1) State of Haryana through Chief Secretary, Government of Haryana, [2)
State PCB, (3) HSVP, (4] District Magistrate, Palwal and (5} the Project
Proponent- M/s. Omaxe City, Palwal, who stand impleaded as respondents
No. 1 10 5 The Registry is directed to prepare and attach memo of parties 1o
the application. Since respandents No. 2 and 5 are already appearing before
this Tribunal, notices be jssued to respondents no. 1, 3 and 4 requiring
them o fle thelr reply/response within one month at judicial net@gov.in
preferably in the form of searchable PDF/OCR Supporied POF and not in

the form of Image FDF.

3. AnLANg 79/2022 for impleadment has been filed on behalfl of M/s.

Omaxe Limited but the same jg disposed of as having become infructuous

as the Project P"”Fﬂhtnt is already ordered to be impleaded as one of the

respandents alongujy), others

[
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DA Mo, T9/2022 Radhey Shyam & Ora. Va. State of Haryana
]

6. Mr. Rahul Khurana, Advacate for respondent No 2-HSPCH and Mr

Tarun Sharmeae, Mr. Kshiti Nim and Mr. Abid Ali, Advocates for respondent
Me, S-the Project Proponent seek time to file reply/response fo the
averments made in the application and obaervations/ recommendations

made in the report of the Joint Committee.

7.  Reply/response on behalf of the HSPCB and the Project Proponent-
M/s, Omaxe City, Palwal be filed within one month at judicial-nglE@ReyI0

preferably in the form of searchable PDF/OCR Supported PDF and not in

the form of Image PDF,

E, Respondent No.2 HSPCB ia directed to give details in its reply
regarding compliance with consent conditions by the Project Proponent and
respondent No. 5- the Project Proponent is directed to mention in detail its
Action Plan regarding compliance with the consent conditions, grevances

made, deflciencies noticed and recommendations made.

9. Respondent No, 3-HSVP shall mention in its reply its Action Plan for
providing requisite infrastructure including main  sewer line and
management and disposal of sokid waste and domestc and industrial

effluent.

10.  List the matier for conslderation on 14.02.2023,

11. A copy of this order be sent 10 the applicant and all the respondents

by email for information, compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
November 24, 2022

Al
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The nﬁ'-hl. ants shall maiatain gond houss 'If¢|:-pmg hoth
| within factory and in the premises. All hose pipelines values,

| storage tanks che, shall be leak prood, 1n plomt allwable
I polluants bevels, if specified by State Doard should be met

strictly

|

The apphic nm.fmm'[nny shnll l:uﬂ'rrll:p' with nn ca cArry ol
directive/nrders isvued by the RBoard in this consem order ai
all subsegquent times without negligence of his fis parl. The
applicant/campany shall be lable for such logal action
against hitn as per provision of the bw/sct in cose of

| vialation of any order/directives. Lssued at yay time and or

o complianes of thwe terms ond conditions of his consent
arder

Annexure - B

Yes maimained

L. | The applicant - <hall miake an app'lr-m’rlun for gramt of consent
' at least W davs |:r|.E|_'||.1: 11|.:: dote of cr:p-l.r].' uﬁhls consent

—

b LR L e

Yes, Submittoed

1;'I'|.a]|. h-. pr.m’l by the apphcunt alongwith the consent
apolicalwn

Yes, Submitted

| Compluint Status @ on RTINS

IT due to any t?chnuh:-g ical improvement or otherwise this

- Board is of epinion that all or any of the conditions referred

to above required variation {(includmg the change of any
contrel cquipment ¢ither in whole or in part) this Board shall
after giving the applicant an opportunity of being heard vary
all or such condition and there upon the applicant shall be

Yea, Unit has agreed fo :érrﬁp!l}l

| b
|

| bound to comply with the conditions so varied

The industry shall provide adequate arrangement for fighting
the accidental Jeakages, discharge of any ]113||ul:aTIIE
gawiliquids from the vessels, mechanical equipment elc.

| which are likely 1o couse environment pollution

Yes, mamtained

. | The mwdustry shall -l:ﬂmpl}' noise pollution (Regulation and

camrol) Fules, 2000,

Linit has provided scoustic enclose

" The industry shall comply all the direction/Rules

/Instructions as may be izssued by the MOEF/CPCB /HSPCH
from time 10 Lime.

Yes, Unit has agreed to comply

11.
l

|The indusiry shell ensure that various characteristics of the
| ¢fMucnts remain within the toleranee limits as specified in

EPA Siandard and as amended Fom time (o time and at oo
| time the concentration of any characteristics should exceed
, these li limits for discharge

Yes, Complying

[ 10| Thn: mdu:u',' would immediately submit the revised

| spplication o the Board in the event of any change in the
raw material in process, mode of resiment/discharge of

| effluent, In case of change of process al any slags during the
consent period, the industry shall submit [resh consent

application alongwilh the consent to operate fee, if found
due, which may be on any account and that shall be paid by
the industry and the industry would immediately submit the
c:mun'l applicution to the Board in the evenl of any change
durm,g, the year i the raw malerial, quantity, quality ol the
' efNuent, mode of discharge, tremment facilities ¢tc.

Yes, Unit has agreed to comply

["The officerfofMicial of the Baard shall reserve the right to

access for the inspection of the ndustry in connection with
the various process and the wreatment fucilitics. The conscnt

| 10 operaie is subject 1o review by the Hoard at auy Lime.

Yes, Unit has agreed 10 comply

12. | Permissible limits for any pollulants mentioned in the

Yes, complied

I

|
-

1
i

uy
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'I _— Ty Fidkie — -
| consent tn operate order shouk! not exceed the concentration |

ermilted in the efMuent by the Board,

from the mdusiry al any hime lateron,
1T the idustry Fails 1o ndhere 1o any of the conditions of this
| condent 1o operate order, the consent to operate so granted

o shall autoimatically lapse

13, | The industry shall pay ihe balance fee. in casc it s found due |

Annexure - B

Yes, deposited

|—ft§, Unit has agreed to comply

IS, 1f the indusiry is closed Lemporarily ol its gwn, | they shall

||.II'I.1I .....

| Yes, Unit has agreed to comply o

inform the Beard and obtain perimission before pestart of the |

16, The mduslrg.r:f..lmll mmpl:].r all the Diires Drirectiona’
_ Rules/Instructions issued from time 1o time by the Board

| Yes, Unit has agreed 1o comply

r—
idh "'ﬁ-n- bpl:cl fic ( enditions of CTO

L. Unit will mamtain the daily log-book of ST and source of
WAl SU.EE']"

Yes, mamtained

2. unit will not change the product without Board permission

| ¥es, Unit has agreed 1o comply

3. Unit will follow the all ACTS/Rules/Regulation 1sswed by
the HEPCB/CPCB/MGT time to Lime in fubure.

Yes, Linit has agreed 10 comply

J
4, Linit U-'I:Il submit the Anu]]ﬁm Report under Water & Air Act | Yes submitted

5 U ml; :-hl:llu.l-.i complying the directions, El:lﬂl'.‘h! ions, guidel ines,
orders and rules ete. ssued by Monitoring committee /
EFCa, H5PCB, CPCB, MoEF, Hon'ble High Court &

. Hon'bls Supreme Coust of lndea tune 1o time, otherwise
{ CTE so granied shall be revoked without giving any further
notice

[

Yes, Unit has aj ag:rr.ud o comply

6. A detailed water harvesting plan may be submitied by the
ProjEct propaent

es, Submitted

7. That i case any additional charges ¢ fees / penalty etc, are
! found payable towards this suthorization / CTOY CTE as per
audit then the sgame shall be paid by the unit without any
; objection immediately as and when demanded by this office

Yes, Unit has agreed 1o compiy

B. . [Tar any stage found that unil was involved in any past
- violation regarding Environment Laws [ Rules [ Acts then
, CTEACTO 5o granted shall be revoked automatically & legal
" action will be mfiate againat the projoct proponent

Yes, Unit bag agreed 1o comply

| 9. | Unit will use underyround water after obtaining nppmw.l
[ - from eoncerned suthoriny

Permission obtained from CGWA

10 That this CTE/CTO will not provide any immunity from any
other Act/Rules/Regulations applicable to the praject/land in
qmesmn

Yes, Unit has agreed to camply

11, Ln#t will not use i illegal Fusel.

Yes, Unit hag agreed to comply

1. Stack emission bevel should be stringent than the existing
. standards i terms of the identilied critical pollulants

Mot Applicable

13, ' Inereasc of green beli,

Yes, mnintained

14. | Stipuiation of greenbell outside the project premises such as
s avene plantation, plantation in vacant areas, social foresiry
s ghe.

Yes, moiniained

15, | Limit will not rhrrrlg-r.: the quantity of efMuent/ Air cmission
withow! prior permission of the Board.

Yes, Unit has agreed 1o comply

| 6. Lnit will obtain all necossary clenrance from all concerned
depanments/ Authoritics

Yes, Unit has agreed to comply

17. Unit will comply all the Act/Rules’ Notification' Dircctions
Le. HOWM Rules, E-waste Rules , PMW Rules, BMW
L Rules, Banery Rules and MSW Rules etc.

specifically im MSW Rules - Door

to Door Guarbage vollection by MC

Yes, Unit has agreed 10 comply and |

Hs
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3. |

b e o o L L e o . e

N2

Unin will dispose off their waste sojom ifically through Auth
BpTTICY e e

Unit will apply for Authorization under HOWM rules wit in
|5 Days after issuing the CTO

18,

———

[T a1 any stage found that unil was involved in any past
| violotion regarding Environment Laws / Rules / Acts then

TR T TR T sy mE e ity e e e w

Annexure - B

T Palwal and ernmatrected 16 aumber

compast pits for wasle generation
fromgreenbelts |
Yes, miimained

Yes, Complying

T¥es, Unit has agreed to comply

T 2L Unit will use underground water aller ohinining approval

| from concerned avlhority during construction phase of the
project and lor sprinkling as [ar ag possible. Unit should ot

| use underground water for indusirial or domestic purpose
withouwl prioy permission obtained from HWRA

Permission abtained from CGWA

22. | That this CTO will net provide any immhi from any
other Act/Rules/Regulations applicable 1o the project/land in
| question

“Ves, Unit has agreed to comply

23, | Unit will net discharge any type of efflusnt outside of the
I prenuses of the propect and reuse’recyole of treated waste
| waler.

Mo discharge found outside the '
premises and all the treated water s
reused within the premises

4. | Unit should not use Ear buds with plastic sticks, plastic
sticks for balloons, Plastic flags, candy sticks, ke-cream
sicks , polystyrene {Thermocol) for decorion, plastic
plates, cups, glasses cutlery, such as forks, spoons, knives,
straw, trays, wrapping or packing films around sweet boxes,

| inwitation cards, and cigarette packets, plastic or PVC

Yes, Unit hﬁaﬁud o comply

| banners less than 100 micron, stirrers
25, Stack emission level should be stringent than the existing
¢ slandards in terms of the identified critical poilutants

| Yes, Unit has agreed to comply

26. | Increase of green belt cover by 40% of the total land area

beyond the permissible requirement of 33%, wherever
| feasible

Yes, Unit has agreed to comply

27, | Stipulation of greenbell owtside the project premises such as
I avenue plantation, plantation in vacant arcas, gocial foresiry

| =te

Yes, maintained I

28. A detailed water harvesting plan may be submilted by the
__praject proponent

Yes, Submitted '

29. " Unit will comgly all the Act/RulesNotification/Directions
Le. HOWM Rules, E-waste Rules , PMW Rules, BMW
Rulbes, Battery Rules and MSW Rules et

specifically in MSW Rules - Door
1o Door Gurbage collection by MC
Palwal and constructed 16 number
compost pits for waste genemtion
from green bels

i, : Unit will eamply all the condition mentioned in Licensa

Yoz, Unit has agreed to comply

31, | Unit will dispose off their waste/spent oil of GENsets only
| lo autharized recyclers by the HSPCB.

Yes, unit has mnde agrecment wiﬂr‘
the authorized recycler by the
HSPCB |

iz i Unit should use only cleaner fuels namely natural gas

(FNG/CNG), liquefied petroleum gas, bio gas , propane,
butane ete, in GEMseig

Yes, Unit has agreed o comply |

33. | The unit will obtain all necessary clearances from the
concerned authorities and will adhere 1o oll the applicable
| Environmental Laws/ Acis/™Notilication regularly. o case of
| 4oy violation found at any stage, Lhis CTO uer Water &

Yes, Unit has agreed 10 comply o

4 sl
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A4 | Unit will strictly eon

- A8, | Unit will dispose off their wast fGEN
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| Ait ACT will be revoked,  ————

Annexure - B
-

mply the HOW) ol _|' Tinit has agreed 10 camply
mutherizmionregisirm i M Rules and obtained Yes, ar

wion s applicable
: e'spent ol of GENsels only
| to mithorized recyclers by the HSPCR ang oily cloths, !
| ghoves and viher woste will be honded aver bo CTS0Fa e
[GEPIL

36. | Unit will comply the BOPs guidelines musd by CECH time
| to time in fulure

4

“Wes, unit has made agrecment with

| the authorized recycler by the
HSPCH

7es, i o agreed 6 comply

—

37. | The unit will provide proper satpling arrangements on theis

 stacks and effluenl sources as applicahle )
8. ! Unit will not use any 1ype of source of Air cmission :E:::pt
| GEMse1,

¥es, Provided

¥irg, mrrqﬁl:.ung

a9 L_‘-_ni't_';!m'].;nam'iy operate 18 STF and ehsure thai fthe

| paramweters of the treated effluent are within the prescribed
hisits.

40, Uni will ensure the compliance of orders of Honble NGT i |

e maner of OA Mo 26 of 2009 Abbay Dahiva & Ors. Vs
State of Harvana

¥es, Complying

Yes, Unit hus agreed 1o comply |

41. | unit shall ensure safe and proper disposal of solid waste,
through suitabie technology

4%, | Unit will strictly comply with the direstions of CPCB vide

[ letter Mo B1701 1/HWUPCIPWM{SUPV2012 dated
| 01.02.2022

Yes, Unit has agresd to comply and
specifically in MSW Rules - Door

ta Door Garbape collection by MC
Palwal ard constructed 16 numbes
compost pits for wasle geaeration
| from green belts _ -
Yes, Unil has agreed to comply

43, Unit will comply all the provisions of PWM Rules, 2016 and
| as amended from tirmne to time

Ver, Unit has agreed to comply |

44, Unit will comply with all the directions, g-.nidi:.linr.s. order of
E Hom'blz NGT, Hon'ble Apex court, Hon'ble High Cour,
| CAQM, CPCB/HSPCB as issued from time to fime

Yes, Unit has agreed to co mpI;

45. | Unit should comply directions of Haryana Govt., Urban
' Local Bodies Depariment , vide Haryana Govt. GAZ
| (EXTRA) Aug.20.201 3{SRVN.29.1935 SAKA) dated
20/08/2013 and not use plastic carry bags in the premises or
| ol side the premiscs by the unit or therg persons.
I

Y es, Unit has agreed to comply |

46, | Unin if Found violating any of the provisiens of FWM 'H.\L].es_,
| orders and directions as mentioned and any of the above said
| conditions, the CTO so granted will stand rr._*.f-l:-kl!'ll apart
| from intiation of legal aclion against the wnt

Yes, Unit has agreed to comply |

47, Unn should strictly comply the MSW Rules 2016 and
updated time 1o lime,

Door te Door Garbage collection by
MC Palwal and constructed 16
number compost pits for waste

generation from groen bels

4K A matier of Original Application Mo, 792022 Radbey
Shyam & Ors Vs Stae of Haryana. N
I pending in Hon'ble national green Tribunal New Drelkn if
. eny adverse decision announced by the Hon'ble Count
agamnst the unit, this CTO will be revoke and legal action

| will be initiale against (the project proponem

Yes, Unit has agreed 10 comply

49, | Unit should change on Bater fuel e cleaner fuels namely
natural gas (PNG/UNG), liquefied pewroleum gas, bio gas

| propane, butane etc. in GEMsets

Yes, Unit has agreed to comply

Y3
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. o a il attached )
| %0, | Unit will submit the compliance of CTO conditions within | Ves, Submited (€0PY -
90 days. —
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gronal Direc Governmenl of India
Sl et Cantral Ground Wates Aulharty
Minigiry of Waler Resoures

Lr.'r;wmnmrmyzutz-u I

No.21-4(451)INWRICGWAI2042- 3657 Datod:. | 7 MAY 2012

Ta,
b= Omaxe Lid.,
7, Local Shepping Cantre,
Kalkay, New Defhi- 110015

Sub:- NOC for ground water withdrawal by M's Omaxe Ltd., in respect of
their proposed township project including group housing with community
sarvices “Omaxe-City at Palwal" at Sector-11 & 14, Palwal, Tehsil Palwal,
District Faridabad, Haryana - reg.

i g

Kingly rafer 1o your letler Mo, OLICGWA/DC-Paiwali2011 dated 30.8.2011
on the above cited subject Based on recommendations of Regional Director,
Ceniral Ground Water Board, Norih Western Region, Chandigarh vide their office
latter no. 4(172)A-HRIOLPINWRISEUZ011 - 951 dated 24.4.2012 and luriher
dekbarations on the subject, tha NOC of Cenlral Ground Water Authorty is
hereby accorded o Mis Omaxe Lid., in respect of their propased tawnship
project incleding group housing with community services “Omaxe-City at
Palwal" at Sector-i1 & 14, Palwal, Tehsil Palwal, District Faridabad,
Haryana The NOG is, however subject lo the following conditions:-

1. The fim may absiract 1800 m’iday (not exceeding B57000
m*iyear] of ground waler, through proposed seven (7) tubewelis
only (of which two are o be kept as standby). No additional ground
waier absbraction siruclures to be consbrucled for this purpose
withoul prioe approval of the CBWA. -

2. The wels lo be filed wilh waler meler by the firm at its own cost
and moniloring of ground waler abstraction \o ba undertaken
accordingly on regular basis, al least once in a month. The ground
waler quality lo be menilored twice in a year during pre monsoan
and post monsoon pariods,

- 110068
Winst Block - 2, Wing - 3, Sector - 1, R, Puram, M Delhl - 11
Tal : 011-28175362, 26178379, 20175379 « Fax 1 011-26175369
WeDsia - waw.cgwD.govin. W M gov.In

CONSERVE WATER - SAVE LIFE

Y4
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Mis Omaxe Lid., shall, in consullaton wilh the Ragponal Dieebos
cenlral Ground Water Board, North Weatern Reglon Lhandigarh
ymplement ground waler recharge measures al least lo the tune uf
231417.48 m’lyear as proposed, for augmenlting the ground wale:
resources of Ine area.

The photographs of the recharge shuctures alter completion af the
same are lo be fumished immediately to the Regional Direclor
Central Ground Water Board, North Western Region Chandigarh
1or venfication and under intimation lo this office

The firm at its own cost shall install piezometers at sutable

locations and execute ground water regime monitoring programme
in and around he project area on regular basis in consultation with
the Central Ground Water Board, North Western Region,
Chandigarh. '

3 The ground water monitoring data in respect of S No 2 &5!obe

submitted 1o Central Ground Water Board, North VWestern Region,
Chandigarh on regular basis at least once in @ year.

The firm shall ensure proper recycling and reuse of waste water
after adequate treatment.

Action taken report in respect of S. No. 1 to 7 may be submitted to
CGEWA within one year peried,

The parmissian is liable to be cancelled in case of non-compliance
of any of the conditions as mentioned in 5. No. 1to 8.

Yours faithfully

The Member Secretary, Haryana State Pollution Control Board, C-
11 Sector-6, Panchkula, Haryana.

The Additional Director (IA), Ministry of Environment & Forests,
(1 & Division), Paryavaran Bhawan, CGO Complex, Lodi Road,
New Delhi-110015,

The Regional Director, Central Ground Water Board, North
Western Region, Chandigarh. This has reference to your letter no.
4(172)A-HR/OLPINWR/S&I/2011 - 951 dated 24.4.2012.

TS 1o Chairman, Central Ground Water Board, Bhujal Bhawan,

¥andabad.
F{ﬂglurd]irectal
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL:

PRINCIPAL BENCH, NEW DELHI
OA No. 79 af 2022

IN THE MATTER OF:

Radhey Shyam patitioner

Vs

State of Haryana and Others
_I_Hggpﬂﬂ dﬂl‘l‘ti

REPLY ON BEHALF OF RESPONDENT No. 2 THROUGH smit.
AHKANSHA TANWAR, REGIONAL OFFICER, HARYANA STATE
POLLUTION CONTROL BOARD, PALWAL IN COMPLAINCE OF
ORDER DATED 18.12.2023.

MOST RESPECTFULLY SHOWETH:

1 That the above subjected OA has been filed alleging winlauon of
anvironmental norms by the Respondent No.5 ie Mrs Omasc Cily
Paiwal. This Honble Tribunat vide order daed 03 (2 2022.
S ~asptuted the Joint Committee and directed to submil factual and

action laken repon

2 That in compiiance of order dated 03.02.2022. a reporl was flad
vids email dated 11 10,2022 ana anolher report was filed vide ieter
qated 11.02.2023 Thereafler, vide order dated 1811 2023 Ihe

Henble NGT issued the fellowing directions

Respondant o 2HSECR iy Ciecred o ke
appropriale aclion and ssue appropoate orders lor
remedial measures (o by [aken by respondsm mo.3-
HSVP and respondeid no.5-Ms Crnzse City Salwal in
e bowrd oncer and respoodont o, 3-HSVE and
respondent no 5-MS Omzxe City, Palwal are directag
fo loke requisile renmsal neasures & Action Taken
Report  be Bk by Respoodeat 1o 2-HSS03
respondant 0 2R3V Ll respondent e £-MYS
Omaxe City. Pulwd! wolhin one monin

rhat in compliance of diectians daley 18.12,2023 passed Ly this
Huatle Tribunal ResiONL Ufficc HSPCE has wssued el

HSVP and the projl goime o 0 a e Cuig. Paluai sn 30.12.2927

[ 1% ]

| I A

rggarﬂir:g CLHTIAI Sl Cre wrl Lulhiieng Ans 3| Jon canaitoe. HSVE

gty i !r ire =k o

eatetd Ll e NS Semece L Ludiom has besl, nonded o s 12
"_'_}

e
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PHED and has been laid by MC palwal MC Palwal has allowed the
project proponent to connect the outlet of the STP 1o the master
sewage line which was passing through the Omaxe Cily Palwal
Eurher, the project proponent submitied the paint wise gompliance
report on 08.01 2024 Thereafter, site was wisited on 18 01 2024 by
the Figld Officer and Regional Officer, Palwal 1o yenfy Ihe
compliance status of recommendations of joint commillee The
verification reporl of compliances made by projecl propanent of
Omaxe City, Palwal on the recommendations of the joint commitiea
as verified during site inspection and information submitted by M/S

Project Proponent and Municipal Council. Palwal is given below

Status of site in Original Application No. 73/2022 Radh Shyam &
Qrs Vs State of Haryana.

Sr. | Recommendations of Joint | Factual position as per Verificahon
' No. I. Committee dated 18.01.2024

1

2

' The management of Mis The company has installed STP of
Dmaxe city, Palwal annulr.l' phytorid technology which uses caertain
 have g immedialely take up || specific plants that can absord rustnents
the censtruction of proper' direclly from wastewater, the watel
and regular boundary wall of ' samples fram inlel and outlet of the STP

5TP, were collected on 18 01.2024 and senl

| 1o HSPCB lab for tesung. As per
Analysis Report no. 1910 dated
25.01.2024, all paramelers are within

| permissible limits. The boundary waly '

| Covenng of STP is provided wiin Gl

| Sneets Strucwres. Unit nas also planted

i Trees and hedges nea the boundary

1 wall and during inspection, no fou! odow;
was iound resr TP (Phulographs of
STH is atlacned as Annexure R-1
Pholographs of Gl sos2et h.'."lJ‘II'I'JEI.I'_,"I
arcund  the STP iz atachsd  a3s
Anneasure R-2 anc analysis regoat s
afazhed as Annesura R-1,

" a separale pipelne has I % seperate cipelne for wemad wis s
' pe laid for surrying and USE wale: nag already bewn aid tor carpon

L
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™ of treated sewage from STP | and yse of irealed sewage fram TP for
| for fteuse in gardening! reuse in gardening in various green bells
| iﬂua‘hin;], as per he Eﬂlanﬁ parks (Phalographs are attached 8%
| | conditipns  Ulra  Violate Annexure R-d)
| " radiation system for Yes, the unit has installed Ultra \iclate
disinfection System of | fadiation system far disinfection System
lreated effiuent has to be | of lreated affluent and faund in working
i installed a1 the STP before condition. (Photographs are afiached as
the reuse of the teated Annexure R-5).
sewage feffluent as per the | The tolal discharge of the project
EC conditions. | proponent is approx 500 KLD and the
Lo eTP installed is of capacity 1000 KLD
| | The freated effluent is being reused for
! | gardening purpese only and the left gver
reated effluent is being discharge
| i through public sewed
5 HSVF has to provide master | HSYF replied il he master sewerage
extarnal sewer system for system has been handed over o PHED

srimate  connection  lor | and has been laid by MC Palwal MC
discharge of axcess ireated | Palwa! has allowed the project propaner
sewage during rainy seasan | io connect the outiet of the STP to the
and winier Season a5 master sewage line which was passing
accupancy of the colany 15 | tnrough the Omaxe Cily Paiwal. (Pholos

y with | are enclosed as Annexure R-6)
|

increasing day by da

: the passage of Hme.

- ~randoned STP needs. Abandonad STP has been cledned and.
immediate cleardng and permanentty closed (Pnolographs are
permangnt dosurel ' altached as Annexure R-7). The unit has

dismantling to avaid furiher ' submitted the capacity ceriificate from

i collection  of water The the  Habitat Engineering  servica
capacily of existing STF has Cossultant jattached as Annexure R-8).
o be gol certified LY Ihe Furtiar the unit has sobmitie: that Since |

" | reputed instinution and future | e existing STP of 1000 KLD is sufficiert

' expansion of STF is 8180 10 caler the existing efuent waler koad of |

! cequired keeping in view 3 presant  population, whesievel
increase in Ihe 0CCUPETCY BUpUation/inhabitancy is incraased Wy

[ .
day by day. “Made iy  Palwal shall ensure 'o

INCiease ine capacily,

63

—
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The sccumulated untreated The agcumulated unitreated sewag®
' damaging ©f

swage nea’
sewage  near Omaxe | Omaxe heights was due [0

heights (group housing) also * sewar pipe bY MC Palwal fo

line which was passin
as repaired

¢ laying their
1] !hmugh

| Omae city Palwal. The line W
by project proponent and same Was

verified on 04 02 2023 Af
'there i ND accumulated sewage near

prasent also

! r dated 06.09.2022

| Drmaxe heights. (Lelte
of RWA was also racaived Copy of said

| letter and phatographs of cleaned site &

| anclosed as Annexure R-3 and R-10).

i

i

B

T 5%  Cleanivg of Rain waler Fanestng pis
developed by the | work has aiready been done and as per
maintenance agency of the | requirements the work is regularly being
colony to ensufe regular | dene by the Maintenance Agency and

i cleagning of roof  top | sarme was verified on 04.02.2023 (Copy

" rainwater connecting  gully ! of work order along with phaotographs 1S

raps and rainwater l atlached as Annexure R=11).

harvesting bore well pits 1nr!
recharge of ground walsr

aguifer.

external  storm  drainage | RWH pits for recharge of groundwater
system for ultimate : and the latest photographs are attached
connection of disposal of ' as Annexure R-12).

cain water of this colony '

'Crmaue city undar  he

prowision  of  EDC 28

: pocupancy is increasing day |

by clay

job with immediate effect by PIRE  lnes
' a5  observed  durin
g

ihe maintenance agency of inspectign
and  also  the
1L -H T 1Y

the Omaxe city 10 locate e blockages e o

o P
fault of intermixing S8Wel premige. - War ine n the
ing with carrief pipe lines of ork order for regulu

f top rain water collect e
roof 1op rain waler colleclion ' anaq
BNty by e unit 15 anache

59

“A tiem has fo ba put on the No ilermixing of sewer ine wilh G
Ing af sewer line with ca:
carner

the  maintenanc. '

C‘Iﬁg
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I"‘iﬂl'nmtum R-13.

Th
: ) vleaning o e Hm“”ﬂ The TCleaning of existng sewerage.

immediately

5yslam
required

Is

{[#]

clear the blockages with the

vt
 System has been sompleted along

cleaning of STP (Photographs
altached as Annexure R-14]

arg

help of sewerage cleaning |

machines gz

it

- construction  activities

af
I%

" ensure the smaoth flow of
5TP in
" addition ] massures

sewer line to the

suggested at serial Mo,

’ 10 | Sufficiemt ca :ap»amt:.r ﬂrganr‘
Wwaste converier IS I'E.'EII..III"-EﬂlpltE for wasie generation from gQresn

' to be installed for treatment i hells. Photographs are attached as

of collected biodegradable |

parbage /'wasle (wel waste

1! For segregated dry waste. @ |

regutar mechanism have 1o

be developed

in

coordinaton with Municipal
Council Palwal for regular

 Qoing  in the colony ol

lﬂr'ul; has pruup:la-d 16 number of :nmpns!

Annaxure — 15.

During in!.p-ﬂuliah_ L was found that 16

o of waste compost pits is provided by

the project proponent. However. Dodr [0
Door collection of Sclid Waste from
residences of Omaxe ks being done by

lifting /disposal of collected !Munl::ipal Council, Paival regularly. |
dry wasle from the waste Moreaver, il any solid waste found left

segregation  yard  of the | over in the premises of Cmaxe City

Falwal, than it is being disposed in the
, Compost pits as nntimated by the project
P’rupnnam during Inspectlnn

=

The Faclual position a8 per verification done on 18 01.2024 and
s bsequent stalus as prowded by M% Project Proponent and Municipal

Council, Falwal, Palwal %

Haor'ble Tribunal,

ke on

Field Officer
HSPCB, Palwal

being submitted for kind consideration of this

AK Al LA

AT S .

Regional Officer
RSPCE, Palwal

55
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Office of Distrdidwn Planner, Patwal

H.5V.P. Office Complex, 1% Floor, Sectar-12, Palwal
E-rmnll: dipd.pabeal.tep@gmall.com

To,

Reglonal officer,

Haryana State Pollution Controlled Board,
Regional office at HSVP Comples, 2™ Floar,
Sector-12, Palwal,

Memo Ne. Byl |i'|r'Ll}E|; $% Dated: | r[f lerﬂt';

Sub: Report regarding site wisit held on 23.04.2024 under the chairmanship of 500
[Civil), Palwal for compliance of NGT order dated 18.12.2023,

Ref: Site visit on dated 23.04,2024,

with reference to subject cited above, it is submitted that the site of Omaxe
City residential plotted colopy has been visited by the cfficial of this office Sh. Om Parkash,
Planning Assistant. The comments pertalning to this office as per site visit and viz a viz office

record is a5 under:-

1. The Green Belt and Parks hawe been found correct as per approved layout cum
demarcation plan of the license granted colomy Omaxe City [Phase- | & I} and sama
have been marked on the copy of layout cum demarcation plan with blue colour, Copy
attached herewith for referance.

2. 12.00 mitr. wide service road constructed by builder (M/s Omaxe Ltd.]} is the part of
proposed 75.00 mtr. wide peripherai road alongwith 30.00 meter wide green belt
(1E.00 rrtr. green belt + 12.00 mtr. service road) both sides. The alignment of proposed
road has bean shown on the layout plan,

3. 18.00 mtr wide green belt Is not part of license granted colony and it is proposed green
belt along propesed 75.00 mtr wide peripharal road on both sides. The same has been
marked on the layout plan of the residential plotted cofony.

4, The security gate made by the concerned Bullder/Rwa without prior permission from
the department, However, the necessary permission is required from the department

regarding security gates In the Fcense cofonies in the stabe as par policy dated

23.01.2014. Copy attached,

5¢

H



" drectin has been given regarding tﬂﬁ%gla af Boundary Wl arepiel o
5

ﬁﬁﬂﬁmﬂdenm‘l photted colony except precast Boundary wall an the externial side af
green 2188 of the project and wiremess fencing on the inner side to pratect from stray
anirﬂﬂh and trespassers as per order dated 18.12.3023 passad by Hon'ble Matipna
,;TaenTﬁh“ML Principal Bench, Mew Deli,

o The seWage vreatment plant (STP) is working property at site In the residential platred
coony.

7. Ws lskon Food Relie! Foundation had already been obtained change of fand use
peamisSion from the department regarding construcion of Mid Day Mill Kitchen
guiding =t vilage Dhotagarh Tehsil & Dist Palwal, This CLU grarted site i
approachabile from 12.00 mir wide serdce alongwith 75.00 mir wide proposad
peripheral road through |hijbanama) donation of land strip 33.00 feet wide connected
with 12.00 mir wide servite road. The 12,00 mtr wide service road was ponstructed by
the builder (h/s Omaxe Ltd.} and this service road is alsa connected with 12.00 mif

wide internal road of Omaxe Cty colony which have mxcess from National Highway.

The report pertaining 1o this offica is being sent 1o your good affice far further necassary

L

Distmict Town Plamnar,
Pakwal

action please.
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Sabject:
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The principal Secretary to Government Haryana,
Town and Country Planning Department,
Haryana, Chandigath,

The Director General,

Town and Country Planning Department,

Haryana, Chandigarh,

Memo No. §22014-2TCP Drated: 23/71,2014

Policy guidelines for granting permission to erect security gates in the
licensed colonies in the State.

Residents Wellare Associalions of licensed colonies are approaching the

Department for seeking permussion to construct gates on roads leading to therr colony. Though
s roads are public roads where access to public cannot be denied but in present day
epvirorunent and to address to the concerns of safety and security of the residents, especially

ak night, it has been decided that construction of additional pates on roads leading to licenserd
colonies for security reasons shall be permitted,

i

gate
i

i

L

Procedure for submitting application and grant of permission bo erect security

shall e as under:-

Applications for grant of permission for erection of additional/security gates in 2
Heersed colony shall be considered by the Comenittee of the following officers:-

@)  Deputy Commissioner -Chakroman

(b Superintendent of Palkes/ Concerned DCP -Member
{f)  Sembor Town Planner-Member

(d}  Concerned Distrsct Town Planner/ DTP (E) wherever posted - Member

Secretary
The application contiining complete details, such as necessity of additional gates,
locatian af sdditional gatesd{other than approved ln Lyout/ zoning plan of the colany]
on approved layout plan of the licensed colomy, effect of additional gakes on free
movement of traffic in the colony /sector, effect of adelifional gates on free acvess bo
comminity infrastructure located in the colony/sector, shall be made by developer of
the licensed colary on the request of duly elscted Resident Welkare Association of the

colony and afler inviting objedtions from Public to the concerned District T
Planrier/ TP (E) wherever posted, ' e

The cammittee shall amang ather things, enuire into Following matters while granting

ar Tﬂmh‘q; permission fof ersctian af additional / security pRbeeg:

Genexl law and cader eituation I the aren requiring installation of additionsl security

Effect on vehlewlar movement Jincresse in traffic load on other roads of the
oolony, sector on account of eneclicn Dfﬁdd.iﬁuﬂﬂlll':ﬂu;;l}' gabes.

S8
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pr it acress m:gﬂ"m‘m“}rin!uatrumne]nra!ﬂ In the calasty /sector,
i PO pection to installation of propose aclditional /security gates
of ppening & closute of such gafey

v
L #ﬂ@mubﬁfﬁ"ﬂ “thlfl'f]:"-"_H':T B o provide sense of security to the residents of
mwl‘lhﬂm hampering inter-colony and intra-colany movement, therefore,
o il grant permission For erection of Eate only on the boundary of the eolony and
ﬁwﬁfﬁmﬁ sRCtor di\"id‘lngmad J M m wide internal sector road with internal

atht
» f the colany- Further, no gate shall be allowed on sector dividing road and 24 m wide

) sy oand of the sector.
rﬁiﬂmﬂam

ofter the approval is granted by the Committee, the same shall be conveyed o the
ndipc RWA by the concerned District Town Planner,

The permissian shall be granted subject to following:

Oy boam type manned gate shall be permissible.

Erection of unmanned gate shall not be alipwed in any circumstances.

Entire expenditure on construction and manning of these gates shall be borme by the

comcemed RWA/ developer as per their mufual agreement.

i
i
i

Sal-

Supermntendent,

Far: Principal Secretary to Government Haryama,
Town and Country Planning Department,

|
I| Endst Ne, 8/20014-2TCP Dated: 23012014

A copy of the above i forwarded to the following for information and necessary action:-
1. All the Coenmissiomers of Palice in the State.
2. ABte Deputy Commissioners in the Stale
3. Althe Senior Superintendent of Police in the State.
§. The Chiet Town Planner, Haryana,
:: ﬂr%ﬂfm Planmers in fhe State.
e Distant Town Planmers including enforcement wing in the State,

Sdi

Supernbendent,

For: Principal Secrefary to Government Haryana,
Town and Couniry Planning Department.
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HARYANA SHEHRI VIKAS PRA

. tision:
Office of the Executive Engineer, HSVP Di
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Office of Municipal Councit, Fatwal >

Mear Committee Chowk, Palwal email:-secyme. pabwal@gmail.com

Subject:-

OMAXE City Palwal, Total area measuring 102.06125 acres falling in Sector-11

M's OMAXE Limited,
Ormaxe City, Palwal,
Sector- 11 & 14,
Palwal-121102, Harvana,

MemoNo. 15 7 /Hf}:l Dated:- J"-j'/.]/.iltl,l
Grant of permission for Treated Sewerage Conmection i’ur OMAXE City, Palwal.

Sanction of 150 mm ¥4 Grant of pecmission for Treated Sewerage Coanection for
& 14, Palwal s

hereby recommended subject 1o the following conditions:-

The colonizer is fully responsible to make the srangement of disposal of Sewerage till
such time these are made svailable by Municipal Council Palwal and all link
connections with the extemal system will be done by you gravity with the Master
Service Laid by Municipal Council Palwal in the ares. In tase pumping is required the

same will be done by you at their own £ost.

Sewer connection will be utilized for dispose of the treated scwage waer throush STP
a5 upproved in the service plan estimate and drawing of sbove said project

The coereciness of the levels of the colony will be sole responsibly of the cobonizer for
integrating the internal sewer of the colony by gravity with the Master Service.

It will be ensured by the colonizers that only treated effluent to be disposed of in
Municipal Council, Pulwal sewer within the standard parameters s prescribed by the

NGTACPCE/Meryana Pollution Water & Control Board,

The sewage waler will be disposed in the main Municipal Council, Pulwsl sewer line
after intemal treatment &t STP of your premised. You will not be allowed 10 throw

sewage waler in any olher nstural drain, open area and road ete. Falling which legal
acfion should be taken in case of non compliances. The case of violation the sewer

cannection will be summarily cancelled.

The Sewer Connection Fee Re. 1,00,000- Receipt No. L1 Dated 11032024, Sewer
Connection Security charge No road cut and security Rs. 2,530,000 (Nea refunduilel
Receipt No L1 Duteq 11.03.2024 & Charges of MTC of 01 MLD for one Year charges
Re. 13,50,0001- Receipt No. L1 dated 11,03.2024 is deposited (Copt enclosed)

(SAVE PAPER.SavE TREE-SAVE ENVIRONMENT-SAVE WATER]  PH. No. 01375252518
Fape |9 MEW 07

§2-
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s

& Office of Municipat Councit, Pabuwa

Near Committee Chowk, Palwal Emall:-secyme.palwal @gmal com

i

bt

T The colonizer is liable 1o pay any discrepancy in connection Fees! Security / F
Fees found at the oy stage, The connection will ke made by the colonizer
own expenses without disturbing the Master Sewerage system in during |
fnnml.*mnns . if any damage (o the Municipal Council Palwal service is socurr
calonizers will be whole responsible for repair the same in good condition
Gﬂluﬂm%rs failed to repair, repair shall be done &t risk & cost of the colonizers o
connection shall be cancelled and disconnected and begal action will be initiated

. The connection cannot be extended to any other person/plotiarea falling out the 3

% The Land Cost/Department Charges’ Maintenance charge for such colonies shall be
liable o be paid as per the policy’ as fixed and decided by the Gow. time ta time the

colonizer will be bound for payment of the same well in time.

The muintenance of intake pipes and repair will be the responsibly of the colonizer at

his own cost,
[1. In case of any dispute the matter shall be referred by any of the wo parties o the

concemed District Municipal Commissioner, Palwal of the area where the fandicadon:
is situated and his decision in the matter shall be final and legally binding on both the

parties.
The Colanizer will pay Annual MTC charges every Year.

I
15 Municipal Council Palwal will a1 the libesty to revige the rates of Sewer Charges and
the Colonizers will be liable fo pay the revised charges as and when decided by GovL

The colonizer will arrange all kind of permissions required from PWD, Forest

14,
Department or any agency at his own level.

5. In case of any damage caused to Telephone/Electric cable/PNG/CNG line or any other
service, the colonizer will be solely responsible.

[6.  The case of Pipe line esc. shall be bome by the colonizer,

17.  The shifting of connection if required a later dute, the colonizer will earry out ot his
own cosl

e
Executive Officer,

Municipal Councibfialwal
Cr

Endst Na:- Dated:-
A capy of the above id farwarded 1o the Regional Officer, Haryana Poltution Contrul Buurt

Falwal following for information and necessary sclian please
Ld-
Exeeutive Offiver,
Wbunicipal Counvil Falwal

(SAVE PAPERSAVE TREE-SAVE ENVIRONMENT-SAVE WATER)  PH. No. 01275751518
f | LOPARE-v 2003

-I—._‘_-_\_\_‘_‘_-_
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AGREFMENT

PRALIET B ik
tiar ity Plannl SERIA SH

nmure L Bt P

MGREEMEYT i
- 110 Wandar Code W78

AGREEMENT BETWEEN
FIRST r4g
i KL% PART ¥
WA E:-
ADDRESS - ':fl’"“" Limme| NAME:. ASTISH %1 HSFRY (REIPar i
A s Uity Centre, Word Sever Seelor- 79, ADURESS - PAW LROAL A0 8300 ¢
aridabad | Haryana)- 121004 I FTAR PR AT S 2170

FAN NO:- BOVPESIVEA

GETND:-  URD

EPF N{:-

ESI Wi

LABOUR LICENCE %0:-
TEL :- - BddTEIT542
SERVICE TAX Mi:

."ilnrnl'l'rq-]lu:- Mame of Fmﬂﬂ;-m ;"-:Ir Plawsl Patwal Plotsl, Oma ihi A&
Singhta Petrol Pump Palwsl HR Pin- 121102 IN Palwal HR Ormaxe CityDelhi Agra Highway Near

It is agreed that the Ind party shall carry out the work of WO for Supphy, Installatian, Grass, Tree, & Plant Ware 3¢
Omaxe Plct Pabwal on the rates and terms as given bedaw. .

RATES:
:_1; | Deseription Unit | Qiy [ Rate  Amaum
1| Supply of folkowing plants as specified inchading NI -
Lransportation up to sile and planting & stacking in
specified location & per drawing & direction complete |
|| il respeet ag per direction of EIC. - [
A | Ashoka Pandulan (89 fi.} No | 160 | Sgo0 | 55000 00
| E | Plumeria AFba (£-10 0.} o Wo | 150 [ el | g
| & [ Ficus Benjanima (§-10 f1.) Mo [ owe | soow 'I pLAAF U
D | Ashoka Deshi {5 A, - T 50 | s | |54k g
E | Bamboo Budhsbelly (5 | 1 | Bt | B0 1]
F  |Selection Mumber 1 grass T E ] | s I 14
-— —_— e T | I
L B Tﬂllli.ﬂ-ﬂ. i | ; i. . H“..‘ull.llm"
For OMAXE LIMITED Pk

gd S~

&y

I T - —— e ey e e o o o o s s e e el GRS




310

preel 1l

Localion
CUNDITIONS, .

A, Conditions
1 Work will e doste as per the specificatian & instriciions. _
2 Wark shall be measured fonnightly'monihly and paymeni shall he miid wil.l'!m LI -dnj_:..
3 2.5% Security shall be deducted from each rannmg bill and relensed nlong with final bill
4 1105 shall he deduwesed a8 applicalile.
5 Coampletsin periad: As per nogulsement of EIC, _
3 Secard Party shall be fully responsible for any in is=lmppening at the work sile
T o worker less then 18 years shall be deployed af site. .
B Al woekers shall follow strierly the safety norms as specified and Second Party shall be Fulfy re
| Second Pariy shall be responsible for all payment towernds labouress employed by him. ol e receiffed by ihe Seceind
10 Any defect noticed during ke completion period or until the securily i5 released, same sha ;
Farty, failing which company will get it dome # the risk and cost of the Second Party e First Party may get ihe suie
11 Ifthe Second Party fails 10 tums up of wark on the stipufased time, or the watk is dedayed. T et e Fisal Py
dare a1 the risk and cost of the Second Party, of (erminate the Agreemen and work 1o be carr
deems fif.
12,  Second Party shall be respansibie for the labosres execulion, paym
13, |5t party reserves the right 1o terminaie the confract al any siage.
14, All disputes subject to Delhi jurisdicticn.
15 Service Lax is payable exim if same is clumed alang wil

sannhile for then wura

gni and misconduct eic. and ther remval from sie

h invoice and na separte claim of sarvice lax wwil] bee albowed bn

way of supplementary kill.
For OMP-EE\S*"'"TED
4 %
s i WO FARTY |
[FIRST PARTY] gk
s
Page 2 af 2
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Work Order MO :-
OMUOPWIH1011190TRD
March 27,2024
Revision Mumber ==

GREEN AQUA TECHNOLOGIES (PYGO015]
KAJAMPUR POST , SIKRI KALAN , MODINAGAR KAJAMPUR GHAZIABAD

FIFinE ola e e
CIRAL FOIP G0 Lo an

up
GET No, D9BEMPCO402BAZA EPF No.
PAN No. BEMPCO402B ESl No.
Labour Licensa No.
Project - Residential Plotted colony omaxe City Sec-11& 14 PALWAL Phase-li{147002)
Subject :- WO For Supply, Instalition, Testing & commissioning of 800 KLD STF Work

Validity of Contract:-
Kind Attn:-

at Omaxe Plots{Falwal)
Up To 30.12.2024
Mr. Sharad singh (3643300067}

Dear Sir,

Thet has refarence to the discussions wa had with you, we are gl
as per fellowing rates, lerms & conditians and specification.

wdhﬂamhmﬁuﬂfhrw aboye faid work

5.Mo | Description

3

| equipment

Lt

| Rate Amount
|
|

Qty

SAC Code;

Supply, instaflation, testing & commissloning of
Sewage treatment plant based on MEBR process
far total sewage handling capacity 800 KLD
capacity. The plant shall be Pra/Site wired and with
all Power and cantrol cables to al Pumps and
including all instrumentation for motor,
panel etc. STP shall be designed as water retaining
struciures In RCC. All egquipment, piping, pumps,
biewers and electrical panel 1o be housad in a plant
reom. M.S. puddie flange hot dipped galvanized and
epoxy coated after fabrication o 5.5 puddle flange
inlel, ouliet, overflow, vent. drain, level indicator,
lavel controller, M.S5. cover for sump, BMS
compalible energy melar and olher com

shall be in the scope of the contractar. { AN civil werk,
railing, wall ways, stair casas, rung ladder, general

lighting and ventiation are excluded)

| Qil & Grease -

ST T |
'Hl" l_l; \J/ﬂé/ '-J.'._,.-" _.-‘—_-"
W (% - Y4

The STP shal be designed based on the
following  paramelers:  Raw Sewage |
Charactesistics)
Daily average fiow . 800 M3/Day
. 85-85
© 300 - 350 mg
400 - 450 Mg COD
© §00 - BO0 mgiL

coD
80-100 mgiL s

&
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' Treated effluent characteristic
PH : B5-858
BODS  Lessthan
10 ma
CoD  Leszs than
100 mgi
5. Sohids : Less than
100 mg '
Dl & Greass © Lessthen 5
gl

! Fecal Coliform  (MPN/M100m) T2 230
The STP shall consist of following units but not
limited 1o these unit as may be required to ensure |
desirad treated effiuant standards,
STPWATER TANKS DETAILS
Under ground RCC Structure tanks including puddle
flanges in civil scope
Bar Screen Chamber;
Oil and Greasa Chamber:
| Equalisation Tank-240 KL
Anaxic Tank-58 KL (1 NOS )
| Treated Water Tank -160 KL
MBER Tanks-120KL (2 NOS.)
Tube Settier Tank
Fitter Feed Tank-115KL (1NOS.)
Suldge holding water tank- 115 KL
Screan Chamber with 55 Scraen
Providing & fixing 5 5 bar screen of sze 1000mm x
E00mm gr as per mads of 35 grade 304 along with
firve: sereen, supply of manual racke atc. complate in |
scraan chamber as required,
Oll & Greass Removel Chamber: |
| Dil & Grease removel chamber of edguete capacity |
| with bafile wall & all fMting & accessories along with |
drain valve for sludge ramaval, |
Collection Gum Equalization Tank
Raw sewage Collaction cum Equalization Tank with
| submersible sewage Mting pump to angxlc fank and
submarsible bye-pass pumgs o extemal sower
| Aeration will be done through adequate number of
| coarse bubble diffusers,
Anoxic Reactor
| Ancuic Reactor of akong with submersible mixer,
BBR
MBEBR tank with submarged fina bubble diffusars in
adequale numbers, fRoating media, 55 304 grage
screen to chack media from Rowing out from ons
lank [o olner clarifer and piping complale. Fing air
bubble membrane difuser of adequate number shall
be provided,

| Settler with Tube Deck Media, |
| Tube Selter with Hexagonal chevron shaped media, |
Sludge suclion pumps, sludge mefurn pumps, elc.

i larified Water Tank/ Fliter Fead Tank

Clarified water Tank/Filter Fead Tank along with filler
| feed. pumps complete wilth inlet, outied, drain, over

: X
- "_.lg.'ll:' | - h,j-'l ‘J_Fl_ﬁ
\/ﬂﬁ 0%

OMLOPWTINTT 19780

ke Elngh
Prazideal)- MEF
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fiow, level indicator, level sanacr, veni, elc.

[

I
I
Sludge Holding Tank
~ Sludge Holding lank with sludge disposal pump of |
suitable capacily with provision of air diffuser,
supematant disposal arrangenment ot ‘

Treated water Tank.

Treated Water Storage Tank to collect lreated water
from PSF & ACF  with inletfoutlet, drainfoverfiow
cennection, rungs, venl, level controder, level| ;
indicator, efc, complele with manhols cover as

required

Plart room drainage sumpipit to collact the waste | i

| water J drainowt water with submersible drainage |

| pumps te it the waste waler & o transfer info the |
equalization tank nduding level controllar with Righ |
ard low level alarm complete with auwdlary MOMNGC
coniact, == ] .

2 SAC Code: ~ SET 1] 10,000.00 10,000 00
PLUMP, PIPING AND ACCESSORIES
Screan :
Supply, installation, tasting & commissioning of 1 No.
each Stainless Steel bar screen
and fine screen of 800 x 1200 mm each made of 55 |
304 grade, 3mm thick, Fine gcrean shall be | |
perforated B to Bram hald by 3'X1.5" screen frame a1 |
the inlel of Equalization fank. : -
3. SAC Code: LoT 1

" Piping/Valves & Accessories
Providing and fixing all piping {as described
below)] and Isolation control valves for making .
the system complete. '

Plant Room Drainage Sump Pit : ‘

185.000.00 | 145.000.00

UPVC SCHAD  -All Submerged piping for air { water

UPVE schedule-40/80- Maka- AstralSupreme For
purmp submarg connaction

M5 Epoxy [Class 'C') Make - Jindal (Hissar) - All
pipiw% reated efffiuant tank, Non submerged
air piping. Al Non- sybmersad  Interconnasting

4 SAC Code: % I BET | 1i 145.000.00 | 14500000

EGQUALIZED WASTE WATER TRANSFER P un; . ,
‘Providing, fixing, lesting & commigssioning
submersiole, canfrifugal nnn-n:}ugglng with open .

| impeller type pump, capable of salid handling soids

| up lo 35-50mm for raw sewage transfer from
equalization tank to anoxic reaclor. Tha pump shall . i :
have C.1 casing, Cl impefler, 55 304 shaft including E M
Dawvery Headar, pressuré gauge, Header drain wilh _J_ |

| yalve,  lifing arrangement for the pump, all[ | | R ol

( oA

F“a_!nl 11
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ORALOPNS L1011 19000 3

necessary piping, valves, NRV, level contrallar, |
| probes, cable etc. and other acceasnrins as raquired |
Individual sewage feedar pipe shall be provided from :
pump header to feed each reactor and reguired
number of valves and piping shall be provided in

neadar to teed any stream from any pump.
Capacity | Fiow Rate of gach Pump : 40 M7
Pumping Head : B-10m

Motar SHP, KW - 3.73 KW or As per manudaciurers |

recommendation

S ohd Handlirg . 35-50mm
Type of Fump . Cenirfugal non-clogging sewade
handling pump

1 Set =2 Nos. Pumps (1 Working+1 standby)
Wake - Wilo/KSB/Kirloskar

ACTIVATED SLUDGE PUMP - SETTLER
Providing, fixing. lestng & commiassianing of
cenirifugal self priming siudge pumg | dry) 1o
sransfer shudge from tube getier o Sudge Hadding
tank and reactor. The pump ghall have C.1. gasing, Cl
impeller, 58 302 shafl. TEFC induction maoior
including @l necessary plping, valves, MR,
accessories, 150mm  pressure gauge with M
Igolation GoCk, guitable wibrabion gliminatar, |evel
controlier, probes, cable eic. and other scosssofas
3% required. Schd handling shall be 20 mm
Capacity / Flow Rate - 128A7mr

Head - 10-12m

satar 1HP, KW 078 KWW or As per manufaciures
racommendation
Solid Handling - 20mm
Type of Fump centrifugal saif priming gludge pump
1 Set: 2 No. Pumps (1 working +1 standby]

Mlake -Kirloskar

shc Cots —
E SUM

DRE{IHAGE

Prowding, fixing, 1esting 4 commissioning af
cubmersible cantrifugal drainaga sump pumg- The |
pump shafl have 1 casing, Gl impaller and 55 a4
=hafl, pump sultable for 415+10% voltage variation

or 230 + 10% volts 50 HZ ac supply, including afl

| recegsary wﬁnn.w'm.ﬂﬂ*-'.mu.mmaﬂm

| secessones for connectian and lifing grrangament,
leval controfler, cabie etc. (Min, Solid handing
capacity for this pumg ghall be 30 mm|
Capacity Flow Rate : 30 N3 I
Pumping Head - 12m |
Motor JHP, KW 2 2. KW or As par mranulaciurar
racommendation

Trp;uufPumﬁ:
1 Set = 2 Neos.
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43  SAC Code:

315

Shudge transfar

55-starier with intenal rubber Bning, gland packing

seal,  mcluding

Centrifuge Feeder Pumps
Supply. installation, testing & commissioning of
positive  displacement type horzondal centrifugal

pumps pump wilh M5 casing,

al  necessary piping,

valves NRY flange, and necessary accessories for
connection. solid handling capacity up to 7 to 10% of
the effective percentage of sludge and direct drive
with the motor. (Make-Kirtoskar.)

Flow rate (each)

capacily,
Head = 10 &ir

=8 m3 | hr or as per required

Qty - 1 set{ 1 working and 1 standby)

SET |

OMLOPWS LI0LL 10 7An

1| 5278000 52, 18000

44 SAC Code:

SET

Centifuge and Polyeiacirolyle Dosing Providing, |

fixing, testing &
Discharge Bucket
with M35 FRF Body

§ | GAC Cods:

commissioning of Manual Tupl
Type Cenlfuge 30" Diameter

and MSRL basket. Make GAT |

FILTER FEED PUMPS

Prowiging, fixang,
horizontal centrifug

with © | body, bronze impeller, 35 316 shaft &
_ Mechanical Seal, coupling guard,
| connected to a TEFC induction mator mountad on a
| epaxy coated common channel bese frama, 100 mm
dia pressure gauge with GM Igalation cock, suitable
vibration elimination pads under base frame of |
approved design, Dry running profection, Motor shall
be suitable for 400/440 V, 3 Phase, 50 cychas AC
power supply, including al necessary piping,flange, |
fitlings. suction & Delivery Header vaives, MRV on
defvery line, Strainer at the suction, accessories,
| Level Coniraller complete with probs & conirol cabie

i sleave,

and concrete found

ctream shall be fed from dedicated line from he
header Mecassary valve and plping shall be
provided to the header o facifate any pump {o feed

any siream.

Capacity / Flow Rate : 50 MYhr

| Purnping Head ; 30
Motar SHP, KW - 3.
racommeandation

lestng and commissioning of
al monobloc pumps for filler feed

ation cornplete as required. Each

m

— | 8ET |

73.0 KW ar As per manufaciures

Type of Pump : Horzontal Cantrifugal purrp
1 Set =2No, Pumps 1 working +1 standby) |

Ia ke kirfoskar B

§ SAC Code:
WULTIG

E PREBS EAMD FILTER

e
|

Supply, Installation, testing and commissionng of

vierlical self supgon
M5 cheet as par |5
far tank shall be m

ing filter vessel fabncaled from
- 2825 The MS sheel theckness |
inlmwm Bmm shell and  dishes | |
d filler with pressure gauges at |

10mm hickneas an

RO

L I

G

- bl

-

1 78256000 18256000

7] 5478000 154.780.00

— 7 23p00000' 23000000

J | L
- = ?W
ambar Singh m'?&:i’r -

|- WEF
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~inlet & outlet with iolati T
outle olation cock. sampler cock, air
vent with isolation wvalve, MS _GT;F:F '%]'ckrla:r

| piping/distribution pipe with diffuser, Ci butierfly |
' ¥

valve
: i |:i::;f &:'lm!i!nr}r fittings and all accessonies
o arge of ﬁlm media, painting insida wlrJ':i
s gi-d apoxy paint and outside with two coat of |
| f ::;I a primer and two of more coal of sg.rnthalic!
ename paint complete with bypass arrangament
Capacity/Flow rate - S0 M3hr . |

Fitlration rate . 16 Marnahr
Max operating pressure - 3.5 kpgfSg.cm |
Test prassure - 5.5 Kg'sg.cm

HOS - 1B00mm (Suitable As G i

Shell thickness B mim. o o

Dish thickness 10 mm '
g- 100 me or suifable as per

=ira/ dia.of Face Pipin

design.

Diameter of Filter - 2000 mm

stanhole size 450/ GO0 mm

Nata: All face piping MSEP C-Class, valves wih

cl body PN1.5, jsuch as inlet, outlet, backwash, |
and one number fegt cock

drain, air vent ate.)
and pressure gauge including matching flange 3t

both side for inlet & Qutiet Connection to next |
with bypass arrangement 10

hall ba In $cOp@ |

OML/OPWS 1L dEn

| filters | tanks,
| gecond S$tp module treated tank s
of Contractor
[teim A5 peacribed abové |
__,__________,_.___,.__ ) I
'?_EAEI:Tud_a:___ e SET 7T 265,000.00 F85,000.00
| activated Carbon Filter
Capacity/Flow rata - 50 M3Mr
Diametef - 2000 mrm
hell thickness - g mim.
Dish thicknEss 10 mm
Height : {E00 mm |
Filtration rate . 16 M3m2mMr
| Eilter Media . Activated carbon granulas |
MOC : M5 .
Manhole 5iZ 450 GO0 mm |
Working Pressurd g ! .qn..Tﬂl pressure I [
5 & Kglsgq.om Dia of fac2 piping 1 Q0emim | ,
M S Pipe TC" class.
intarnal Finish: Two coats of ant- corrosive paint & | |
fond grade epoxy painl. _ |
External Paint Two cost af Primer and hwo of MOre | . I
of gnamel paint of approved ghade
sized dia.of Face Plping - §00 mm ar auitable 83 pe° | !
ﬂiﬁﬂnﬁ" face piping c.Class, valves with Gl |
body P 1.6, {such imlhat, © m |
draln, alr vent ) and one N test , |
and pressure gauge including matehing flang® at | |
poth side for inlat & Outie! Connection 18 next ' .
jilters | tanks: with bypass arrangement 19 P e
sacond 5P module treated tank ghall be In seope i L
of Contracto | _ T ﬁr _
”C-B_I'ﬁ-aﬁ_._ __Bdﬂhl:ﬁ'_' s 5 ._.:._ - I\“_. - . — Pipﬁ?j
- — l".: N— Singh 3
, A\ L= - 14 A (a8 i Pocuseil MEP
."-:_\j':-. ""t.-.:rl..- = - F.:"

P p—
R —

-
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5 | BAC Code:

CHLORINE DOSING SYSTEM

| Supply, instaliing, 1
hypo-chiorne solution
zlong with of 200

Lirs

esiing & commissioning of
dozer purnp { 1 working only )
Cap. HDPE (chemical grada)

tank with inlet/outiet

purnp of adjustable capacity for dosing of chicrine

solution (each 0-12

contact tank and other 12
line . inchding syneronisation with

Make - ASIA LMI

| SAC Code:
SUBMERSIBLE Wi

connection and 1 nos. metaring

LPH ). one set to feed chicrine
fapd outlet of treated water |
Treated Pumps

Prowiding, fing, Lesting & commissicning
lype submersiie mixer i
drive , 415 * 105% walls,

50 Hz AC supply, 3000

pm, a8 par

maniufacturar  all fixing arrangpements,

sccessories & aulo
running
Make -CRI

10 _'slc_iﬁa:_ =
supply, instalad

jon, testing & cammissioning ol |

mation and timar far intermittent

! | mulkitude

type disinfection gystem 1M ANOXIC
of UV Reactor In 2 dose

| REACTOR comprising &f,

gircuil chamber wilh

mwadnuﬂuma:par

detail design @

n fiow conditions with aube dosing |

cantroier, display monitar

Supply,

- Air difusion sysiem

per manufaciures

campiate in all respects

=l
@)

Twin loba ratary type ©
Capable of delivering

+ 1 5] of free air
pell or directly coupled

through

for 415 + 10%

| TEEC rotor of Ui

table HP Suitable

wolts, 3 phasa, 50 cycles

wilh a@ir FEars,

basaplale, pipes
hiava

filtings. valves,
gl

pan-Retur
uplo [he main maader (qty

Including Glycesin filed
10Kglem? but back pressure

alc supply, 1400RFM along
r valves, safely walves,
o naader

baen considared in piping item),
Prassure |
shall |

_One set of filtens ghall |

. complels in all respecls, [eval |

tign withoud kaad and timer in

anALSOPW 1101 L 190740

I S
22,000 00 22,004 00

" 145,000.00

sansor 10 avoid oparg

ode of oparation for bodlar

cantroler for cychc

afficiency
Make - Enr-:n'ﬂnlf-lkﬂh

i e T

GAC Code:




Coarse Bubble type. ] |
112 SAC Code: =S S = LT | 1| 32,000.00 P 3zo0000
Fine | Coarse bubble diffusers (Capacity 5-6 | I
m3fhr) For sludge halding tank - 150mm uia.Dém;| |
Coarse Bubbie fype, | J__ I
_____ _ : | il S— I —
113 SAC Code: e ot | f] 135,000.00 135,000.00
Fine | Goarse bubble diffusers (Capacity 56
m3/hr) MBBR reactor tank- 63 mm dia. 600mm lang | |
Fine Bubble type. | '
12 SACCode: o7 1 | 4BSE0000 | 4B5,500.00
| MBBR MEDIA | f
Supoly, installation, testing & commissioning of PP |
MBER bio dack media. (he media shall be enough
for the proper functioning of STP. Surface Anea <400
sqmicum{MBBR System 1o be in two reactors| [
[Make: Welcome { GAT / MMAQUAAIRFIN}
Qry-45 CUM B S (S CS—. ESPTECEE
T L e e e I 7| 22567000 225870.00
Tube Deck Media in gr : Supply. instaliation,
testing & commissioning of PVC tube deck sattling :
media to be instafled in Tube Settler Tank .
Make: Welcoma | GAT | MMAQUAJAIRFIN). | |
I -_— — .
R 1 —|Wo8 | 1| 54800007 54.800.00
AGNETIC FLOW METER . _ ,
Provading, fixing, tasting and commissioning of inline
magnetic Aow meter with IPS3 profection, fulll base, . |
rubberPTEF liners, SS318LMosteloy B.CITUTa
slectrodes, 55304 flow tube, 0.3% o n.5% of |
accuracy, 220WAC, S0Hzloptional 240G supgly 20
ta 16000 as permodelisalecton, suitable for sewage
& water including all fitting & accessones completa |
wilh bypass arrangamant, |
Flow-As par requirement of Line Flzw [40m3fh ficrw) |
4" anch
pipe Size 100 mm dia
Lacalion - Ad oullet of submarsible pump in EQT ta | |
feed anowic tank i | .
. Make - Aster/UPC | |
13.1  SAC Code: . =57 05 1| 54800.00/ 5480000
Flow-As per ragquiremsnt of Line Flow (S0 m3h [
fiow) 4~ inch
pipe Size | 100 mm dia
Location ; At outket of ACF |
Make - Aster/UPC |
T E e = = 'I_I- acmecz o — .I
L L — | NDS | i1~ gsooo0| 850000
PH METER :Ondng Digital PH Ingigator Melar
- e, e — ——— — I|_. —
15 | SAC Code: N E 3 1| 166,000.00 {1 .IJLIUEH:I
__ Supplying, installing, testing, commissipning of | | AN 4L sl
Page BOf 13
] R

3 1 8 QML DR L I0T LI

Fine / Coarse bubble diffusers (Capacity 5-6 | [ '
mafhr) For equalization fank - 150 mm dia Dll{:: '

WEF

Dy AN N =g
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;Eﬂll'ﬂﬂﬂll Water Transfer pumpa Complete in |
E.ﬂ; 304 w_1l'.h motor, presaurs gauge with isolabion |
cock, Isolstion valve, NRV on delivary lina. Isolation |
n,m!ua, strainar &t suction The pump shall  be
suitable .f‘:'r 415+10% volts 3 phase AC supply
JPumps includirg cost of suction delivery headars in
3l heavy class. |
Treated water Transfer Pump for garden
Capacity 20 Cumfhr each (1 W+ 1 5B)
Head 15 Mis

RPM 2900

Make - Kirloskar |

Treated water Transfer Pump For Flushing
[Vertical Pumg)
Capacity 30 cumhr each {1 W + 1 5B}
Head 25 Mis
| RPM 2800
| (1W+15)
| (with pressure Vessel and pressure switch for
aufo cul )
Make - Kirloskar ____— ——
"SAC Code: x>
POWER AND M L CENTRES:
Design, fabrisation, assembling, wiring. the BUPE'Y
mtral cenfer far prrent shall be
i nt of sultable size ange
i mdfor

SAC Code:

feaders
| be kept in the pansl. (MAKE :-

geribad above shal be pomplela
i j jrdgrnal winng,

STP PANEL as d2
IE5ETE,

with  all ipleroennEcions,
iabels, terminal Blocks atbe,
|.|_. =

L&TiSchnider/ABE

GAT,

GACTREE i o
Supply, Installstion, esling & ﬂl}n"IMIII-I'FII‘lhlﬂ- ol
ng sizes of 1100 V grage XLPE inssdaled
& oular gheathed, Copper /

cablos, and cabla glands,
per it

'_.Sh;l':_ﬂdd'i:' i

Cable Tray:
Supgly and installation of Gl tray S cable Irays of
4

T

JOB

OMLAOPW/ 1101 113078

£5.800 00

[
I“a&.m&.wf 3500000

| _ | _IJ .;..':L'.#f

e Loigmmbar Singh
= . wmimwml_w 5
lI.:':11":-'

| S
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TERMS & CONDITIONS:-

T T s s LSS S A i e e Mo o & b i g p——

320 AL OB 1 0T IR

the following sizes Tabricated owl of perorated hot
b galvanized MS shests of minimum 2mm thick
with 50mm flange to be instalizd horizontally of
- vertically, including Gi hanger/ MS Structure support
| for cahle tray.
. Make: GRANDLAY/MEM :
L — | s i
Earthing Strip. ' '
Supply, Installation, Testing & Commissioning of the
fallowing size of GI stripiwire camped to wall, cabla
trays complete as required including interconnection
between lengths al joints, all fiing accessories
saddies, clamps etc. and other fixing hardwane.
rapne =y = 4,507,770.00

18,000 00

s

A Agreement Term:-

1.

2

g
B.
1
2
3

]

Work will be carried out @s per the instructions of 5ite In charga. The quandities given in tha schedula will be
werilied by you as par site condilions, as par drawings given by the consultants

You will keep in touch with Praject Manager at aite to decide the priovitias work. You shall taka the spproval of the
sample froim Project Manager.

For pouwr fools teckies and equipmeants brought at site, you will get the same entered on the gate with your dalivany
notes sa that you can be alicwed to take ouf the zamea on completon of tha wark.

Varalion of guantities may be uplo any axiant

Mo work shall be sublet without getting in writing confirmation frem undersigned.

It any complaint received from Engineer In charge / Consultant dering the execution or after handing over of job
of in DLP of 06 months same shail be get rectified by you a1 your own cost o by us at your cost

The Vendar shall submit the quality test reports with each kot from authorised lab as per |5 Code norms for he
material 1 be used, The profect-in-charge shall take reguired random samplas from the materials used and e it
tested from 3rd Party Lab, In case any matenal is found to be of inferior quelity in accordance with 15 Code
requirements, suitable sction shafl be taken against the Vendar,

Fecanciliation of material io be submitted with each bill,

Legal Obligations:-

You e fully responsible for any mishapening af your work sle,
Mo warker less than 18 years shall be deployed al site.
'r’uurall:ll:u:a.nr:mu workers shall follow strictly the safety norms as specified and you shall be fully rasponsible for
Ehsenr Sty

You shall kaep the labour

ot colony area clean and hyglenic. No madical bill shall be paid far treatmant of any of tha

C. Payment Terms:.

1

(&) 10% advance against work ordaer aftar submission of same amount undated sscurlty chegque

{B) T0% of BOG rate against Performa Involes {photo i
copy of chaque shall be aiv
handover at the time of delivery & after inspection of mataria), ViR

2 ::;Et q::lt manthly RA bill [90% sHar Installation, shall be submitiad by youl will be paid after
fig above adva
Compete Job nEe amount. 30% job done (C} 10% afer Testing Commissioning & handing over
3 05% retention money shall be ded
ucted fi
completion of DLP af 12 months. romyour bl and the same shail be released ater mA—_—
D. Rates:- : >

T

Any kind of financial irmplisstions shall ba
by any other repraseniative shail nol ba b

fot apgrovad | wiling
inding on Omaxa

g 3
from the undersignad Ay nnmmﬁmﬁé\«'&&_
'kl

e
umbar -!iil'ngl-f..“"'E 100r.41
i achlBx, Vice Preciden|). mep

-

NGO g e

e s i

T e
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o rate shall fismain firm during ihe currancy of the contract Mo aqcalgtion whataoavar shisll ba payable on any
account

L8/ 1 1011150780

The above rates are inclusive of all materials inchading each & every fype of accessorles. labour, toals, fackies
and all consumables stores, iransportation, octroi and uricading.

E. Taxation Term:-

1 GST shall be paid extra as applicable, The Contractor will issue proper GST invaice =0 that Company can take
input credit. The Contractor will il il due returns covers Under GST & pay dua tax on time. In case the Company

face problems 1o availing input tax credi, the Contractar will indemnify te the Company

2. ITDS shall be deducied as per applicable rates.

F. General Terms:-

9 We reserve the righl to fesminsie the confract al any siage withaut aagigning amy Meason. You will not clsim any
compergglian 1or this.
v All dapules gre subpect to New Ded jursdiclion.

3. Lockable slorage space for T & P available free of cost at site at cna point only.

Please sign with stamp tha duplicate copy of this order in loken of your accaplance.

Thanking you,
Yours Faithfully : x
For Omaxe Limited VS
T = b1 1 I 'u:lll"-' s i
o -%mﬁﬂ'ﬁ'&mgh T g
"-”1%%}. e Pracidan)- wep 5 ‘:\}‘ﬁq;ai Accepted
Authorized Signatory For GREEN AQUA TECHNOLOGIES
Encl:-
u L
‘?{.ﬁuﬁ‘-
af
Page 11 of 11
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=t DREVENT
W POLLUTION o

TC-1r1a6

FORM 1
(See Rule 34)
Report Mo.i-145
Daked - May 15, 2024
I, heraby, certify that 1 Narender Hooda as Board Analyst, duly appointed under sub saction

(3} of section 53 of Water (Prevention and controd of Podlution) Act, 1974(6 of 1974) recelved on Lhe
08™ day of May, 2024 from Sh, Akansha Tanwar, EE, & sample of liquid domastic effluent of M/S
Omaxe City Palwal, Sector-11 & 14, Pabwal, collected on 08,05.2024 fram the Inlet & Outiet of 5TP
for analysis. The Sample was in & condition fit for analysis reported bebow-

1 further certify that 1 have analyzed the afore-mentioned semple on 08/05/2024 to 15/05/2024
and declare the result of analysls to be as follow:-

- f“rj Parameter | Lr:l!;t of g#l& Tof mmd "Test MEthu:!;i_.__-
1. | pH Value at 259C 345 [7.16 | 6.5-6.5 ?;ﬁgqfﬂ.nmg'a_;_ :_ |
b 2. | Conductivity pSfem at 25°C | 3950 1470 | == Eg:l,;n zzsgzg :a {24
3. | Total Suspended Solids mg/| 205 12 | 20 | ggmnzg;g%-} D LE*;
| 4. | B.OD.[SDaysat T C) LT 14 30 . E-;r;li;n 1%12?:_!-': (24 |
| 5. | Chemical Oxygen Demand mg/1 | 352 2] 150 | Egﬂi:n EEEE‘IEEEE .{i
. Ol & Grease mg/| | 138 ?gt:*a} 10 | :dpﬁn 52561;:;5 qz-i"‘_

EDL* = Below Detection Limit
pL=* = Detection Limit

~he condition of the seals, fastening and containés on recelpl was as follow:

Containgér had its seals found fntact in crder; slip on the contalner had the signatiere of the
reprasentative of the industry and the board répresantative.
Signed this on 15" day of May, 2024 ll

Haryana State Pollution Control Board Laboratory,

spetor-16 A, Fardabad

" The Member Secreary HEPCB, Panchkula/ Reglonal Office, HSPCE, Palwaly Mfs Omesxe CITy
g Ma ]

pahwal, Sector-11 & 14, Palwal

. 5 E._r 1‘;
Endst. Mo. HSPCE/LAB/F/2024/ 'ﬁ!f Dated: /

This test report relate onty 1o tha particular sample submitted for testing

Ca

R U T g p—
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HERYTHL  STATE

= PREVENT
wlmeflr POLLUTION

FORM 3
[Ses Rube 36)

Report Mo.:-145

Dated - May 15, 2024 i
1, heraty, cortify that I Narender Hooda as Board Anafyst, duly appainted wnder sub sectian

(3] of section 53 of Water {Prevention and control of Pollution) Act, 2374(5 of 1974) recelved on the
09™ day of May, 2024 from Sh, Akansha Tanwar, EE, a sample of liquid domestic affiuent of M5
Omaxe City Palwal, Sector-11 & 14, Palwal, eollected on 08.05.2024 from the Tnlet & Cutlet of 5TP
for analysis. The Sample was in a condition fit for anelysis reported beliw:-

I further certify that I have analyzed the afore-mentioned sample on 09/05/2024 to 15/05/2024

and dectare the result of analysis to be & follaw:-

Sr. Mg, | Parameter [niet of | Outlet of | Prescribed | Test Method
S | ST 5TR Limite |
1. | Colour Blackleh | Aimast [
Colorloss
Z. | Odeur Bad Almost -
| e Cdourless o !
1, | Togal Mitrogen mg/ 1861 2,80 1d APHA  A4500-N-8
N (24" Edution 2023}
4. | Fecal Cofifarm MPRI0D mi 2100 47 100 APHA S221-E [24™
| Editian 2023)

The condition of the seals, fastening and conkainer on recaipt was as follow!

Contsiner had its seals found intact In order; slip om the container had the signature of the
represantative of the industry and the board representative,

Signed this on 15™ day of May, 2024

Haryana State F'\\.:'Ilul:lnn Control Booard Leberatory, '-.%-;ﬂ G,_-,M—
Sector-16 A, Faridabad Bog na
To

The Member Secretary, HSPCB, Panchkula! Reglonal Office, HSPCB, Palwal! Mfs Omaxs City
Palwal, Sector-11 & 14, Palwal
Endst, Mo, HSPCE/LAB/SF/ 2024/ ?Ff Crated: -"5—5—3_ t.?

This test report relate only to the particular sample submitted for testing

73
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IMBRECTORATE OF Town & Counmiey PLANNING, HaRY AN
Srcran: | R U anmicap
rﬂH’iﬁ.tv'lh-..'ull'-'.'.'I-:l__l';!'].:EItItISI_l:.r..; BEM"“" “,-,,."r .'.r-‘:._lrpl'-;-mm"
LE - 1%)
{[See Ruike 162
Ta

Sh. Dhamean: Tk eun-Ramedi-fin Bam 5so S Ham Farssd S
Kamlesh Walts Sumer ‘Singh, Met Ram S Suiner Singh, SmL Pooras
thmuirl_--'-.ﬁh-rf:]un Dk Bumer Singh.

Stares Fropects P. 1., Ruveder S Radbvara) Singh, Sargay Kumar 50 fan
Aviar, Smderp S Dbaemnbie Slsgh, Misece Kumar 5o Trilsk Chsad,
Suresh Kumar Sio Ldha Reew, Sa Lam Wio Rmgencer, Phigp Smgh S
mhm. ¥ikrain Singh-Giindbari, Mabare {umdri Parmd Objn S Bagas il

E‘gjtlllm o Shars Rem

imra Calenieer P, Lid, Om Prakesh 5o Layak itam, G

.":lﬂﬂdﬁl.'nl Rﬂl"-l.lr-l- Pei. Lad, 4 s

g Reghur, P Lid,

m;:‘::w Seew. Suarantn T Miskam P4, Anum Kumar-Nsfon Kusme
Carg & Guyal Esiane Taveloper
Sanjey Kumar 54 Om Gir,
L Devpsing Wenbkors Pri L
[+ Neejule Beahoms My, 114
11 Whidan Uupl - o Avis Sle Nain Singh
T Swapn Ssmdar Fisididp P |,

I3 Krizhan Kirpa Bethdeon 1 [,

(]

.u_m:\.n-l.-g—-

F'.I' Lid., =enie Tummin [V Hier Singh
Muera Frinka, Bhani Dei Om Bie

Lt Ueverog Uomal pagnasi Lo

T Local Rty Compic, Rl
New [hite- | 10319

Memo Mo DSINFLENIR0Y 1YY Doxa: r?EEf]!l

Sulyes:- Issmance of Part Completien Cortificate winder Flale b of she Harvana
Develapesent am Regulation of Urban Arcm Hule, 1976,

Heferesce pone spplumion &l (R0T200) moqmesting e completios
eeraficate i devpedl oF tesientisl oofeny an ihe [l seaseing 2461 scnes (75074 =
27.207) falling = the revenive estale of villagz Pabwal in resideniial sictor |1 & |14, Pabeal,
3 B ix cenified tha ihe reguired developman winks in cesidemal celuny at
Palwal compeising of lieenzes mentbured abave fe resdeuial wea maus@ing 107 460 woes
(15,074 + T0.2ET) a8 indiceted on e enclosnd lipoud plon ol the residential colony duly
sigreed by me oreed i corgEnetion with the [llewing s ard saidilices bave e
enmplesed i my satslaction. The development wirks e wala supply . Sewenge, Storm
Water Do e, Roads, Streey Lighling usd Herticullure an: iperaicasl ! Dawtionsl, 154 s,
of Villas Bave been cnsmecaed 01 site a5 per repen given by TP, Palwal ¢ ST Fariddabea).
The pari compleison cerificaie is granted @n i falloslig e and condilives-

il That yus dall skile by the dirctiens of Direclion Geneal, Tows usal Comiirs
Planning. Hargmaa il the e fiml Complofea Cenificas: of tie srkine colony b
prsited. Yin shial slen cerrpoul ull lefl over senvzestwoils which we decined
sppropriane by tae Direcug Gencral, '| own and Coummn PManing |aryana

i) Thic serviec pluss iibssted by yoii dmwisy the propusal mid veromiey sl Higngin
hes beent o feddered 10 e oumdet foe the purposes of sonosies only,

5¢
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That the services will Be Taid by i s the alignmest nf progosed #xiernal
servieen, AT) B link conpeeibenn witl the BH1IYS aymem will B done by v af

i)
your eem oyl with fhe peinr spprivaal of she competent meliority |p chse pumping
1% required, Vb snme wall be dome by vad o0 s s
That lik sase ooene nddiseanl wrsiie an rerpered W he curenicted amil decide|
by HAIEA a1 o loier stage, The s will be binding, upem ou

1%
Tha e pood top Fain harvesieg sysiem seall be mainiaimed by ynu preperly wl
Lavel of exterml services will be 1o the sxient of Exierrml Dewchopmest Charges

¥
kept apesaticiak ull ihe fime fa come

LE]
recoered by 1UDA
U perrmission / pan complednn will b trealed as wittedrasws il dho parsisosn =
mal prared by dhe CGWE for bocing of lube weiks fo uhewe 5508 colony befors

il
v apply Sor [l cwompltion
Vi) Thet you will make wramgement o waies supely, duposs] of sewenegr and
drinage at your owd, i na HUDA services ame availeble in this ares ot present.
Wou shall comply upan the corditions of affidesls given in the offics of CA,

WUDA Peockkula hughlighticg the following:-
fill the armmgemnents are made by HUDASRle Gow
L Thm poo shall maks yoer omm amangemeni S dringisg water snd disposal of
sewernpelSWI Bl wrangeeumt of extemsl mervices made by HUDA asd 17 the
bed fevel of imermal sewerSWD do prat wranshutally with Lhe cxereal services
w0 be lrid by HUDA ond lober oo oo pumping i ieduiced $or dizposal ol
seweraps pndl 5% 1P exoper the guitielings of Banema Saie Polhaes Comnst

Beanl/awirenmenl Departmemt 511 e extemd wivices are provded by iy

HUDA/ Siste Dove. &s per the schemn.
As gndsraking e 1Be ell2gl tha yow shill pay Ve dan amoo of 2xizenal

development chargev'eniunced cuiemel deselopnion chanies afler the fingd

ix]
rezonellioion of EDC pozouals.
That ye will yobmil the certificale 1o this offbce witnim 90 daya of tr full and
Tina! completion of tie prje: Tram & Lhargicsd Acoosnlant Y o minwsan of

T i euse of E'WYH Ploss ead 25% plois of © Mo peofic Mo Loss’ ctegon bave

hesn alloned rs per conditions of bilaleal sgriemen
Then wo will submil the cortifieais within 90 days of the Tl el Vimal oo plens
of the geujsel that the yvemil net peafils (sfice mekiog provomss of all thy fae)

5. Trat you wall gmovide waler Tor drinking waler purposes e per the reguimeren

%)

i}
i
FE lavee ook sieeoded 5% ull e walal progect cust
iy Thal the bank guarariees fumishesd By wou 8 e Gime ol geant ot s o
mceounl of FIVWEIW will be o iewalidaied vete Wt 1l vhe Bl complov

of i coiday
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wiii]  That the Deepertment will ot 15% husk guaranies of the intil enst of
conttraetin of coaurmanity bildings in the arca and the sanie will pitly Be relosed
afber compeiiom of comsliuz i of cemmmmily buiklmgs

sivl  That you mill get these licenges rengwed il misch tirest fimal Comeplenion Ceifiate
ol ihe colleny i gieinted 1o yoL

swh  That tkis pan Completion Certificaie is anly m repent of the ssriecs papciunal
frevcian andl the faal Completion Certificale in respes! ol ke talzd aren wicludisg 1he
e mentipmed  m Wi oedifiie would  he panied  after Al 1he
aligatiainkilitics cast wpon, yuu hrough e agreements ad At and Fulos e
discharged v the sonfetion af the Dircotor Gerperal, |t pml Courry Flannming-
Haryseta I the pvent of Eillure 1o 9 o, Lhis pantial Completinn Centilicie wauld
be degimed b hive baen cascslind g any fime. Yo shall also obide by all e
dirsctinrainsnustions of the Departmest il promsisioms ol At o3 af 1975 amd
fLuics Eramied There wnder. You ahall conlinoe 1y mplniain the sarvices us par the

prawsians ol At and Rleles: e
{F.L Cupn; (R
Mireeter Ligneral
Tower & Loundry Ploanimd, F_._'__JI :
Heryana. Chasdigarh. H¥
et Mo, FSCHVLC-GST I 200E Taabed:

A iy ® lurwanked o die LA, [ifrA. Pareckkoby siih rafeenie big leteg Ho
CEHUDA EE I_"i'-':i'CHD-Pu'hmll'!l'i'l daip] 7202352 Tur informaiion end RSy
el i,

|.5|m|n£:ﬂ|ﬂ
isct o Plazner (110
Fut [nece enersl. Town aisd. Couriry Plarming.
blaryana, Chandsgerh
Erdsi N, DE(HYLC-E6 W0 [ned:

A ey is. funwpeded to the folfigwing e iedormption ol fucessary =
il Imm-miyplu'r.ll.unﬂ.fﬁitnhd
1] 1hsmi,rud'pgtr¢imr.uun.\.}aaimﬂl.

lii}p  Semior [ouvn Flasivar, Farnidazeal
il Tibrig) Tawn Fiaener, Paeeal
w)  Chiel Acooenls alTizer v s Timetiuree

l..'ailh'l'.'illl Sqita}
[istries tan Planser [HO)
For Direcsor Gepetek, Toves and Courary Planaing.
Flasyana, Crasdigar
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